Motion of Thanks on the  [27 OCT. 1999) President's Address
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SHRI R. MARGABANDU (Tamil Nadu): Sir......... (Interruptions)....
Regarding telephone bills, they say that our telephones will be cut of unless
we pay the arrears... (Interruptions)...Sir, this may also be taken note of....
(Interruptions)....

MR. CHAIRMAN: Now this is over ....... (Interruptions).... We will look
into it.
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[ ] Translitration in Persian script.
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IqB! Ble MYl oy <RI fader smaet Wi <ar € I1 81 < &1 3y
fquer &1 TR o | Ugl AU AT, AU A G TSI I§ Sl
RigTfafe sma= FHsiiar fhar & I8 Gar 1 & oI foh 71 &1 3R ferei ol
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SHRI PRANAB MUKHERIJEE (West Bengal): Thank you, Madam, Vice
Chairperson. While expressing our gratitude and respect to the honourable
President for the Address he delivered to the Joint Session of Parliament, I
oppose the motion moved by the hon. Member, Shri Arun Shone. The
President's Address contains the polices of the Government. When a pew

31



Motion of Thanks on the [RAJYA SABHA] President's Address

Government assumes office, after receiving the mandate of the people in the
General Elections, naturally, it indicates a series of measures. The President's
Address delivered to the Joint Session also contains such provisions.

Before 1 come to some of these aspects, I would like to start my
observations by referring to what Mr. Arun Shourie said. He in his brilliant,
persuasive, way, tried to create an impression that there is a need for co-
operation and that the country should be run by politics of consensus. I
entirely agree with his premise, his hypothesis. Perhaps he will agree with
me that our leader, immediately after assuming the Office of the Leader of
the Opposition, extended the hand of co-operation and used the phrase that
our opposition will be "Co-operative opposition". But what intrigues me,
Madam is : Does this Government seriously want operation from the
principal Opposition party? Immediately after our leader assumed the Office
of the Leader of the Opposition, our former leader of the party Late Shri
Rajiv Gandhi has been chargesheeted, knowing fully well that he cannot
stand trial, knowing fully well he cannot defend himself, that he cannot
explain his side of the story, knowing fully well that the Congress Party is
not in the habit of ditching its leader whether he is alive or dead, knowing
fully well the sensitivity of the Congressmen and women on this issue,
knowing fully well that we went to the extent of withdrawing support to the
UF Government and facing the criticism, still, they thought it necessary to
put Rajiv Gandhi's name in the chargesheet. He is not being accused as a
recipient of money, but as a co-conspirator along with some others. Nobody
knows when the court would give its decisive verdict. But in the intervening
period Rajiv's name will continue to be in the chargesheet. The Prime
Minister, and no less a person than the Home Minister of the country, during
the campaign had clearly demonstrated, had clearly pointed out, that a
chargesheet would be filed in the Befors case after receipt of the whole set of
documents.

The document related to the Sixth account is yet to be recived. Therefore,
what does one read from this action of the Government? For two years, three
year, five years or ten years, the man will be referred to as an 'accused' in the
chargesheet! You Know the judicial system in this country. And he will have
no way of defending himself! Is this the way of seeking co-operation from a
political party? This is not the first occasion. When last year, in 1998, this
Government came to office, in its Agenda for Governance, it indicated, "We
would like to have governance through consensus". Did we find the process
of consensus in changing a major policy of this country? While changing the
nuclear policy of the country, the Government considered it necessary to
consult a one-member party, the then Janata Party, led by Dr. Subramaniam
Swamy. He was consulted while changing the nuclear policy from keeping
the nuclear option open to nuclear weaponsisation, which was projected in
the national Agenda for Governance. But the Government did
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not consider it necessary to consult the pricipal Opposition Party which had
articulated the nuclear policy of this country. Therefore, I have my own
doubt. I do not believe that with a change of seat, one should change one's
policies. Yesterday, when Mr. Malkani referred to my signing W.T.O,
agreement [ said, "Yes, I signed the Marrakesh Agreement." I own it. I
considered it beneficial to the country. Simply because I am sitting here now,
I would not change my view. I extended cooperation to the Government, my
Party extended cooperation to the Government, when Mr. Sikander Bakht
was the Leader of the House and the Minister, in getting the Patents Bill
passed. You may have your different view. But the point I am trying to drive
home is that simply because of the accident of change of seats, we do not
change our policies. My question is, do you want cooperation? If you want
cooperation, why are you queering the pitch? Why are you totally insensitive
to the feelings of the people?

We have said umpteen times that we don not want to shield corruption, we
do not want to hold brief for any guilty persons. But where is the guilt? Have
you been able to establish it? I do not know what would happen. But surely,
the initiative is to be taken by the Government, not by us. It has been stated
in the Presidential Address that they would give statutory recognition to the
Vigilance Coimmission. Who prevented you from doing so? For 13 months
you were in office. You brought in two amendments to implement the verdict
of the Supreme Court. You were so careless that you did not study the
judgment of the Supreme Court while bringing in the amendment to the
Central Vigilance Commission Act through an ordinance. That is why you
had to supplement it by an additional emendment. But till date, you have not
brought it for formal legislation. Who prevented you? We wanted to extend
cooperation. You have stated it in the Presidential Address. Who prevented
you from getting the legislations brought before the House and getting them
passed? The mere saying it just from public consumption, playing to the
gallery, is not going to help us.

The second point, Madam, which I would like to draw attention to, and
which has not debated, is about paragraph 5. The Government comments on
the outcome of the general elections. They have talked of the maturity of the
Indian voter. Not only that. I would like to read a particular sentence. "The
electorate has put an end to the phase of instability at the Centre by giving a
clear and decisive mandate to my Government." They say that a clear and
decisive mandate in favour of the Government has been given. I am not
going into the aspect as to whether it is clear or decisive and whether it will
end political instability But it is your assumption. It is your conclusion that
political instability has come to an end by the verdict of the people. Again, in
para 37 of the same Address, you say that you are going to appoint a
Commission consisting of experts to look into the Constitution in the
Context
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of fifty years experience. There is nothing to object. You also said it last
time. But what are you going to do now? You are suggesting two things—a
constructive vote of confidence and a fixed term to the Lok Sabha and the
Vidhan Sabhas in order to prevent political instability, both at the Centre and
in the States. Is it possible? Ours is a Parliamentary System. Our
Parliamentary System is based on West Minster pattern. The cardical
principle of our political system is that there is a fine balance between the
political executive, the Council of Ministers and the elected representatives
of the House. The elected representatives of the House have the right to
remove the political executive by passing a vote of no confidence. At the
same time, the political executive, headed by the Prime Minister, has a right
in case of differences to make recommendations for the dissolution of the
House. It was very nicely articulated by a British Prime Minister when he
was reminded in the House of Commons that he is the servant of the House
of Commons. The Prime Minister Baldwin's response was: "Yes, I do agree
that I am the servant of this House. But I am that unique servant who has the
privilege and prerogative of making recommendations for the dissolution of
the House of Masters." Have you ever thought that by giving a fixed term to
the legislature, by injecting political stability in the Legislature, are,you not
going to institutionalize instability in the executive? It is not an imaginary
fear. What happened in France between 1945 till the arrival of Charles D
Gaulle when he amended the Constitution? There was a joke that if you sit in
a Paris 'Cafe’ every third person you meet, will whisper into your ear that he
was Minister in the department of so and so etc.etc. At the interval of every
three months, four months and five months, the Ministry changed, you will
institutionalize the political instability in the executive. I do not like the
Budget of the Finance Minister. As M.P. I have fixed five years guaranteed
term. Not only the individual but the groups of the political party will say:
either change this Finance Minister or we are going to change you. 1 am not
going into the merits of this matter whether it is a basic structure or not. That
is for the lawyers to judge whether you will have the adequate majority or
not. But the point which I am trying to drive is that your proposed changes
will create more problems. Have you ever thought of that in order to find a
remedy in one sector, you are going to create problems in another sector?
You are talking of constructive vote of confidence. Ours is not a German
system. Ours is totally a British system. Imagine a situation after 15th of
April, 1999. Mr Vajpayee's Government had been voted out. A new
Government could not be installed. In your concept of constructive vote of
no confidence, either the Members will not have the right to bring the vote of
no confidence or when the alternative Government cannot be formed, an
alternative arrangement cannot be made, the old Government which was
voted out of power will continue to remain in office. Therefore, Madam Vice
Chairperson, 1 feel that the Government must applly its mind seriously to
these issues. It is just not rhetoric. Let them think what they want to have?



Motion of Thanks on the  [21 OCT. 1999] President's Address

You are talking of changing one of the very fundamental principles of
secrecy of ballot by extending the facilities to the Armed Forces, by
introducing proxy voting. I have no objection to that. All the facilities should
be given to our Armed Forces to exercise their voting rights. If you find that
in the present arrangement, the postal ballot system is not quite adequate,
fine; improve that system. But the day you introduce proxy voting, the
secrecy of voting will go, the secrecy of ballot will go. It will be known, and
in the political situation and the economic situation of our country, one can
easily imagine how much misuse it would lead to. You are not in a position
to improve your postal ballot system, the existing arrangement. You are not
in a position to achieve that, to ensure that everybody can use this postal
ballot system so that it reaches them in time and the voters can exercise their
voting right. Therefore, you have to subvert the policies and some of the very
fine principles and institutional arrangements which have developed over the
years are to be given up. Secrecy of ballot is one of the guarantees, an
important guarantee, through which a voter can exercise his vote without fear
or favour. If you do away with that in one section, there will be pressure on
you from some other sections, and it will go on. Madam Vice-Chairman, I
am sorry, I have to finish it. I don't know how much time I have taken. How
much time have I taken, Madam?

THE VICE-CHAIRMAN (MISS SAROJ KHAPARDE): You have started
around 12.41.

SHRI PRANAB MUKHERIJEE: I don't want to take more than 20
minutes.

THE VICE-CHAIRMAN (MISS SAROJ KHAPARDE) : There is still
time.

SHRI PRANAB MUKHERIJEE: Madam, I would like to draw the
attention of the Government towards it and request the Government to think
over it. I have no problem if they have a debate. They came out with the
nuclear doctrine during the time of elections. Dr. Manmohan Singh very
clearly pointed out what they wanted to achieve through these objectives. We
were told, when nuclear explosions took place, Pokhran II, "There is nothing
to fear. We have taken care of our legitimate security requirements. The
whole world has recognized it. We have exploded bombs." And within one
year, you find that "It did not act as an effective deterrent!" We did not
manufacture bombs, I agree. As a Minister, I was against nuclear
weaponisation. But after 1971, during our regime, we did not have any attack
from Pakistan, we did not have any Kargil. Within ten months of your
nuclear weaponisation and explosion, your weaponisation did not act as an
effective deterrent. You had Kargil, I am not going into that aspect any more.
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Only one more point I would make and, thereafter, I will conclude. The
Government is claiming that the economy is taking an upward turn. Yes, it is
taking an upward turn because it was the lowest base. Therefore, statistically,
it will move upward. If they have registered a negative export growth in a
particular year, the next year, with a little improvement, they will have some
statistical advantage. But how are they going to have an eight per cent
growth rate? It is not merely by words. They are talking of reducing the
expenditure. And in this year itself, they have created five departments and
Ministries. They are talking of downsizing the Government and are giving
the signal by creating more and more departments, have more and more
bureaucratization. And they are saying that they will downsize the
expenditure. But we feel that in the first four months, which is the lean
season of the Government, their non-Plan expenditure is 29.2 per cent. I am
not talking of the Plan expenditure. The Plan expenditure was much less
compared to that. The fiscal deficit, they may say, is Rs. 79,995 crores
because simply for according advantages they have transferred Rs. 25,000
crores, 75 per cent of the small savings from the Budget to the Public
Account, and they may tell us, no; the fiscal deficit is not 1,04,000 crores of
rupees; it is 79,995 crores of rupees.

1 P.M.

Whom are you fooling? Eight per cent growth will not come like words
out of heaven. The minimum requirement in terms of investment should be
32 per cent of GDP. What is your savings rate? It is 26.1 per cent? About 80

per cent is coming from the household sector. A part of it cannot be
transferred for real investment. You arc expecting 10 billion dollars to come
from FDI. Apart from ideological differences, which Mr. Malkani reflected
yesterday in his observations, assuming that his views will not be taken into
account by the Government of the day from where do you get that money?
Where is that money? It is simply not available. I can give you one figure. It
is the developmental report of 1997. The total investible surplus was 315
billion US dollars. Out of that, 63 per cent was invested within the European
countries and industrialized countries. Of the remaining available, if 63 goes
37 remains, 68 per cent out of 37 was invested in the nco-industrialized
countries of South-East Asia. What would be your share? Shri Chidambaram
talked of 10 billion dollars in 1996. In 1999, you are talking of 10 billion
dollars and if Dr. Manmohan Singh comes in 2001, he may have to repeat
the same figure. That figure will simply not be available. I am coming to the
point with which I started. Yes, we want cooperation; we want consensus.
But, please show, not in words but in your actions, that you seriously mean
it. Thank you, Mauam.

36



Motion of Thanks on the  [27 OCT. 1999] President's Address

THE VICE-CHAIRMAN (MISS SAROJ KHAPARDE): We adjourn the
House till 2 o'clock.

The House then adjourned for lunch at two minutes past one of
the clock.

The House reassembled after lunch at three minutes past two of the clock,
The Vice-Chairman (Miss Saroj Khaparde) in the Chair.

THE VICE-CHAIRMAN (MISS SAROJ KHAPARDE) : Now we will
continue with the Motion of Thanks on the President's Address. Shri
Janeshwar Mistra.
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7t SR 91 : BISIY oifh ST & M R R fEg & S e
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I FARY A1 & LA fhar | S $aT {6 3R I8 SIRevi <1 8l §
A1 GBS <1, il 984 U8 §U & SAP! SAGT &l | A ] 91d Bl AT
3R A1 Heb g9 R Bal o fd Afeard uss! € #al & b dl ITd!
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I TR 989 B AIRYI ST a9 dTel AR & Sl {6 51 & g1 & agaa &
3R 98 989 & Tl W BILT I Ahdl ol ol 9gAd b <3 H 1 gall
BT TR FHI TP el o1 HRAT DI Hel 1 Bel ¢e Sl PR ol AaTed
A ged & A1 e | ge ST 81379 I8 TS a1 b IR fEhTau 1 SHHT dell
1,31 fSHTSHUT BT STHIAT M TATI 89 AT 1977 | <19 <1, | MY & o &4
GRT A &RP Fold o fh 319 &9 Al DI DIg Tl IoT FhdTl T8 ATl | &4
TN e Y| ITofig e} ATeq 91 MY, =T St 519 SERT 317S o AT Hadd
9 fo ®Ig 81 BT Ahdll STH] THRONIT BT FERT o1 TT| IToid e} Areq
ST ATeT # 91l Q1 I8 AT dTel ST9 31T 9 1 68T 7 foh 87 T BT pR AR &
379 B I H g Tl Safory § st g f5 anft BTt @t Sia 7, 984
AT DI IR AT BT B: AT, 1S He A1 & a1 o1 J2mRaai o= 3y
TS T I8 IRANHI Y BT §H fader e g1 ! g WY Tl Hut
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ool aR W) 89 7T 3ud! AR, 397 BT & Il H 3Md! T8 R
MY B Y ST fhaet 718 o 89 91 dHRd ? 89 T o9 RRT &l o & &9
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IRBR T, B BIF SARI! B8 I IRARTYI, STDT Bls Sl ol | SAfMT AT
# 31Tq §Y AN , ATl T UT & d1& Yo HEI b AR GeRI Dl bl A
BRAT 9 AU ¥ $O T8I 8, I8 [TAEMH &1 WRSR &b AT &b a7 IR
HIS[dTE & ST il g=ydTa 1 IR U 3l 8 , H I fARIe Bl &

SHRI PRAFULL GORADIA (Gujarat): Madam Chairperson, thank you
for the opportunity to allow me to stand and support the Motion of Thanks
that has been moved on the Address of the hon. Rashtrapatiji on the 25th of
the October. As a whole it is splendid agenda for good governance for the
years to come. I would particularly like to focus attention on paragraphs 45,
46, and 47 which really if implemented which I am sure will be—will give
India a very high and respectable place in the comity of nations. But I am not
going by my optimism. My optimism is not based only on what has been
promised in the Address. I would like to refer to the performance of the
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erstwhile Vajpayee Government which was governing until earlier this
month. Its performance during its short tenure was, I think, equivalent to a
diplomatic miracle. Since 1947 when the Kashmir issue was first opened, we
have found most of the world arraigned against us; we were always being
beaten, criticised, thrashed in the world fora. This went on for years and
years. It was not confined only to the issue of Kashmir. When our troops
marched into Goa to liberate the State from its long colonial rule, we were
criticised equally badly So were we in 1962. Even India-lovers like President
Gamal Abdel Nasser, President Josi Tilo also* remained silent while India
was being invaded. Then, of course, another great friend of India Premier
Nikita Khruschev, said "Chinese brothers" and only casually "Indian
friends". This we have seen for years and years with many countries against
us. I felt, not knowing sufficiently of what is going on, that perhaps in 1999 it
will be the same sad story. But then with the advent of Kargil, we discovered
that, as I called it, a diplomatic miracle had been performed by the enormous
work evidently done by the Ministry of External Affairs led by Foreign
Minister Jaswant Singh. Now this optimism of mine make me to suggest to
make one or two suggestion which can perhaps take India even farther into
the comity of nations. I am referring here to a fact that we have 116
embassies and high Commissions and they are all run in the traditional style
with first class officers, but, again, trained traditionally who occasionally
take courses in Jawaharlal Nehru University or the Institute of Foreign Trade.

But they themselves are not commercial managers. Now, we know that
trade has really replaced war as an instrument of bringing home the surpluses
of the other economies. Yet, our embassies are, I think, organized—correct
me if I am wrong-on the traditional style of diplomacy. I do not think there
are more than 8, 10 or 12 countries with which there is a need for diplomacy,
followed by defence. Yes; we have our problems with Pakistan; we have
some issues pending with China; we also have an odd issue pending with
Bangladesh; we buy weapons from Russia; we import weapons from France,
Germany, the U.K., the U.S.A., and perhaps, even from Israel and South
Africa. Let us say even 16 nations, but what about the other hundred nations?
Take for example, Argentina or Brazil. Are we even going to fight a war
with them? Do we have anything more than the hope of better international
trade? I don't think so. Perhaps, we can attract more tourists. That is all. Our
embassies are led by very good foreign service officers. They are trained in
traditional diplomacy but they are not experts in international trade. This is
one major change which should be considered by the Government.

The other thing I would like to mention is about the Pacific Ocean Region.
I think, it has largely neglected by us. We have always had a predilection
towards the Atlantic Ocean Region, which is a non-growth area. Even the
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United States had started shifting its balance years ago, not quite away from
the Atlantic Ocean Region, but certainly giving sufficient emphasis to the
Pacific Ocean Region, which is a much larger ocean, which is a much richer
ocean below the surface, and I think, has enormous food supplies; plus, it is
rimmed by the growth countries like China, Japan, Taiwan, New Zealand,
Austrialia, etc. Therefore, much greater emphasis needs to be given to the
Pacific-side of the world and let us not just be Atlantic-oriented as we have
traditionally been. I just would like to show how Atlantic-oriented we are.
Today, our biggest mission abroad as far as I know is, in the United
Kingdom and not in a country like China or Japan or, for that matter, even in
the United States. In order to bring about the reforms, my modest suggestion
is that the Department of International Trade should be merged with the
Ministry of External Affairs so that a new thrust can be given to India's
international trade, which is less than 1 per cent, while we are exactly /6™ of
the world's population. Our international trade is not even 1 per cent. I think,
this needs to be repaired and improved. I am sure, in the years to come, with
the kind of Agenda we have ahead of us, all these improvements will be
made. With these words, I once again suport the Motion of Thanks that has
been moved. I thank you very much. Madam Chairperson, for allowing me
to speak.

SHRI J. CHITHARANJAN (Kerala): Madam Vice-Chairperson, the
customary speech made by the hon. Pesident to the Joint Session of
Parliament consists of several items. Certain objectives have been set, along
with an action plan in certain fields. But when we look back, we feci that
most of the things that are said are a repetition of what had been said in the
President's Address of 1998. For example, there is a mention about the Bills
to be passed or the enactments to be made such as the 33 per cent reservation
for women, electroal reforms, legislation for setting up of the Lok Pal to
combat corruption in higher places. These are certain legislations which they
promised to bring at that time also. Along with them, there is an
announcement about the establishment of a development bank for women
entrepreneurs. But during the 13 months of power, they could not pass these
legislations; they could not even form or establish the Development Bank for
Women Entrepreneurs. It was not due to lack of time.

Then, I come to the legislation providing reservation for women in the Lok
Sabha and the Vidhan Sabhas. There are some parties which had opposed it.
They did not oppose the whole idea, but they had asked for certain
amendments. But eve« with all that, as far as I understand*, majority of the
MPs or majority of the parties were in favour of passing the legislation.
Then, why it could not be passed? It could not be passed just because of the
fact that the then Government did not have the will power. They did not have
the determination and the will power to do it. Therefore, even now
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when they say that these things will be done, I do not believe it. If it is done,
it will be good.

Then, I come to the financial and economic position of the country. In the
President's Address, a bright, or, a rosy picture has been painted. For
example, it is said that there was a growth rate of 6 per cent. Then, in respect
of the balance of payments position, it has been said that we are in a
comfortable position. Regarding the foreign exchange reserves, it has been
said that we have 33 billion dollars. Then, so far as the rate of inflation is
concerned, it has-been said that it is only 2 per cent, calculated on the basis of
the wholesale price index. Of course, these are certain aspects of the financial
and economic position. But the financial position, or, the economic position,
which the country is facing at the moment is very, very serious. The
Government itself has made it clear that the revenue realization is far below
the budgeted target. Then, the expenditure has gone about the budgeted target
by 18 per cent. The financial deficit has gone up by 6 per cent. Along with
that, there are certain other facts also. Unemployment has increased; poverty
has increased. All these things are there. Therefore, why should these factors
be concealed? Without taking these factors into account, how can the
Government say that the economic position, the financial position, is quite
safe? It is not correct. In order to improve the financial and the economic
situation, they have come forward with certain remedial measures. The
remedy that they have suggested is to go ahead with the economic reforms
programme. Or, to be more precise, the second generation of economic
reforms programme will have to be implemented with determination and with
a high speed. This is what they say. What has been the experience of the
implementation of the first phase of economic reforms? That we have to look
into. I have already said that the present situation is very serious. The
implementation of the economic reforms programme, which is followed by
the new Government, is not at all a new programme. It has been there for the
last eight years. The economic reforms programme was first introduced and
implemented in 1991. We know the circumstances in which those economic
reforms were thrust on the country. How we were forced to agree to it, that
we all know. I will not go into the details. But have those economic reforms
in any way helped our country to have a sustained and continuous growth?
What is our experience? Sir, during these eight years, we have faced two
recessions; the second recession started three years ago and it is still
continuing. The Government cannot say that we are on the verge of
overcoming that economic recession. That position is there. You look at the
field of industry. Thousands and thousands of factories are lying closed and
thousands and thousands are on the sick list and they are on the verge of
closure. Lakhs and lakhs of workers have been thrown out. This is the
situation. Therefore, if you look at the details and examine the whole

46



Motion of Thanks on the [27 OCT. 1999] President's Address

situation, these economic reform programmes have landed our country in a
very disastrous situation. The effect is very disastrous. It is not only the
experience of our country; it has been the experience of various other
countries in the world. Sir, due to lack of time, I do not want to go into more
details. Now, even the experts of the World Bank say that by the
liberalization programmes, by all these economic reform programmes;
poverty, unemployment and such other problems cannot be solved.
Therefore, those who are the exponents of these new economic reform
programmes, are all now saying that along with the economic reform
programmes, something additional will have to be done in order to reduce
poverty and unemployment, and also to ameliorate the condition of the poor
people. That is being suggeted. Sir, ignoring all these things, now, the
present Government says no; we will go ahead with the second generation
economic reform programmes. That is a policy that will lead to disaster.
While stating about their objective, they quote Mahatma Gandhi, as if
Mahatma Gandhi had said that there shall not be people of a high class and a
lower class in the country. The demand of the poor people should also be
met. All these things are being said. It is said that equality should be
maintained. But what is the real position? Wherever the economic reform
programmes have been implemented, it is now accepted all over the world
that the gap between the developed countries and the developing countries is
becoming wider. Even in individual countries, the gap between the
developed areas and the underdeveloped areas is getting wider. The gap
between the rich and the poor is becoming wider. All the facts prove that.
This position is there. Then, how can you say that the poor people will be
looked after, their interests will be looked after, by implementing all these
reforms? Therefore, what I have to say is that this Government, if they are
earnest in giving an effective governance, should try to make a review of the
economic policy that they are pursuing, or else it would lead the country to
disaster. Then, there is another issue. It is said here that the interests of the
labour will be looked after. But what is the condition of the labour at
present? I have already said that thousands of factories are lying closed and
lakhs of workers have been thrown out. Sir, if you look into the details, you
will see that these workers have been denied even the legitimate legal dues.
Sir, before the closing down of these factories, they were not getting their
real wages which were due to them, according to the Payment of Wages Act.
They were entitled to get gratuity; but they have not got it. They were
entitled to get Provident Fund; but they have not got the Provident fund.
They have not got the retrenchment benefits. They are being deprived of all
these benefits. Is there a Goverment here to look after the interests of the
workers? The law in the country guarantees all these. But the employers are
violating it. Take the case of minimum wages. Instead of it being
implemented, it is being broadly
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violated all over the country. Now, on the basis of liberalization and
globalisation and new economic reforms, whatever development that had
taken place in the industries, has actually led to a phenomena where, in every
industry, workers are being retrenched. They are being thrown out under the
VRS. Even their normal wages are not being given. Number of workers are
being, in fact, reduced. If you look at each case of new factories, you will
find that only 250 workers may be on the register. The others are not on the
register. Those who are not on the register, are not being given any legal
benefit. They are not being given what is normally due to them under the
law. That is what is happening now.

Madam, a new situation is developing in the country. In several places,
where new industrial establishments are coming up, they are not allowing
them to organize trade unions. That fundamental right is being denied to
them. There are instances where the new employers, who are coming up in
the field, are mobilizing private armies to see that no trade union activity is
organized near the factories. If the workers form an organization, the private
armies are told to beat them up; and, if necessary, use fire-arms. They also
ensure that the police connives with them.

In the closed factories, the workers are not being given the provident fund
amount that is due to them. They are also not being given loans for months
together. Employers realize the money that is due from the workers, but they
do not remit the Provident Fund amount that is recovered from them. All
these things are happening with the connivance of certain officers in the
Office of the Provident Fund Commissioner. Otherwise this cannot be done.
This is the situation obtaining in the organized sector.

If you look at the unorganized sector, you will find that the situation is
much more worse. I do not want to go into details. How can you say that, you
will try to improve the condition of the labour and their interests will be
safeguarded? Nothing has been said about it. Nobody looks into it. See what
is the position of the Labour Ministry. It has itself been downgraded, it is
given a Minister of State, not having an independent charge of it. Is there an
independent Labour Minister? Who will look after this problem. There is
nobody.

SHRI DIPANKAR MUKHERIJEE (West Bengal): The Prime Minister will
look into it.

SHRI J. CHITHARANJAN: How can the Prime Minister look into all
these things?

SHRI SANGH PRIYA GAUTAM: He has been looking at the problems of
the whole country.
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SHRI DIPANKAR MUKHERIJEE: The CH will look into all the labour
problems.

SHRI J. CHITHARANJAN: Well, you are thinking of the development
pace of the private sector. You say in the speech itself that they are the most
efficient; they will give dynamism of management to the industry. Look at
the thousands and thousands of factories. Of course, there are several
factories belonging to the public sector which are lying sick, but in the
private sector also there are large number of factories, which are lying sick.
Such industries are in the hands of the big industrialists, not the smaller ones.
Wherever they could make the profit, they run the industry. They make use
of the amassed wealth by taking profit out of it and finally throw them out as
junk. That is what they have done. Then they put all the responsibility on the
workers.

Sir, a new situation is coming up now. If you go through the papers, you
will find reports where the CH, the ASSOCHEM, the FICCI, all such
organizations from the organized sector are, for the first time in the history of
India, coming up with statements which were never made earlier. The
President of CH has come forward with a proposal as to who should be the
Finance Minister. Sir, it is the prerogative of the Prime Minister to see as to
who should be the Finance Minister. The CH says "so and so should be the
Finance Minister" and they oblige them. That is what is happening. Then,
they come forward with the proposal that these are the policies that are to be
implemented. Then, they say that for the first 30 days these things should be
done; for the next 60 days, these things should be done.

"For the next 90 days, these are the things to be done. For the next 120
days. These are the things to be done." These are all being dictated. These are
all being followed. What a pitiable situation! ..(Interruptions).. Not only that;
several assurances are being given. I will not go into the details.

Another point I would like to say is about the international relations. It has
been said in the Address, "India seeks to further deepen and broaden her
relations with the United States of America, on the basis of the values and
ideals we both share." Of course, USA is the richest country and the most
powerful country in the world. We should have beter relations with them, you
think that we share common goals, but you should not forget the relationship
between India and the USA in the last 52 years. This morning, one of our
hon. Members referred to the liberation of Goa. The same is the-case with
Kashmir. What was the attitude taken by the USA towards these issues?
What was the attitude taken by USA at the time of liberation of Bangladesh?
Due to lack of time, I will not go into the details. Even now, what is their
ideal? You say that you are for a new world economic order, with equity.
What is the stand of the USA? They stand for a uni-polar world.
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They stand for a world order in which they dominate. They say that their
interests will be predominant. That is what they have said. Are you sharing
that idea? If you share those ideals, please say that. I am not against friendly
relationship with the USA. But don't say about the common goals. Don't
forget the fact that the USA is having its own goals which are not acceptable
to India and to the people of India and even to the other developing countries
in the world. We should not forget that.

Then, another thing I would like to say is about the Constitutional reforms.
On the one side, it has been said, "During the last elections, people have
given a verdict against political instability." Now you have complete political
stability. Why should you then seriously think of introducing a legislation,
ensuring a five-year tenure for the Lok Sabha and Vidhan Sabhas? If you are
so sure, why should you think about all these things? ...(Interruptions).... It is
not a question of perfection of a democratic Constitution, you are.making it
more and more anti-democratic. Political instability does not depend on the
number of Members in Parliament, whether in India or anywhere else in the
world. So, some combination should come to power wherein, arithmetically,
they may be having majority. If they follow certain anti-people policies,
finally, what would happen? The base would be eroded. Naturally, the
Government would become unpopular. Then, repercussions would be there at
the top also. Therefore, you should not feel very happy about it. When the
diesel price was increased, several constituents of the NDA reacted. For
example, the Telugu Desam Party, the Indian National Lok dal, even the
Akali Dal (Badal Group), have said that this hike was wrong and it should be
withdrawn. Finally, one party had said, "For the time being we agree to the
hike in the diesel price, but if the Government hikes the prices of kerosene
and LPG, then we would oppose it." You are going to face such problems.
Therefore, don't be assured of political stability and all that.

Another thing is regarding the Constitution. Suppose Parliament is there,
majority of Members think this Government should not continue.

3 P.M.

Then, what is the meaning of this amendment that you are intending to
bring in? Your intention is to see that in spite of the fact that the Government
had become unpopular, even though a majority of the Members of Lok Sabha
are against it, you want to continue in power. Is it democracy? Then you say
that the Constitution itself will be amended. I do not know what are the things
that are there. Due to lack of time, I do not go into these things. But these are
attempts to give up the democratic nature of our Constitution. Please do not
meddle with that. Please do not venture to do that. That is all I have to say.

With these words, Madam, I conclude.
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SHRI S.B. CHAVAN (Maharashtra): Madam Deputy Chairperson, we
have to take a serious view of the entire situation as it is prevailing in the
country. Unfortunately, there are a number of things which have been said.

The first thing I would like to mention is about the role of the Election
Commission, knowing fully well that the Election Commission has done a
commendable job in spite of the things which, in fact, had been happening. I
would like to emphasise one of the aspects of the question and that is about
the role of the Government so far as the Election Commission is concerned.
For the first time, I have come across such a situation. The flection
Commission wanted to play their own role under Article 324. The
Government, for reasons best known to them, opposed the Election
Commission with regard to the Code of Conduct in the Supreme Court.
Knowing fully well that the exit polls showing the trend while there were a
number of areas where the election had not been held. The Election
Commission was being opposed! At least I have not heard so far about such a
thing. The Code of Conduct is, in fact, a conclusion after consultation with
all the political parties. I do not know what the compulsions were due to
which the Government had to do this, excepting, perhaps, political
considerations. They wanted to show that. There was the possibility that if
they showed the trend, in the other areas, they would get more seats. I think it
is highly objectionable and the Government owes an explanation so far as
this conduct of the Government is concerned. Is the Government considering
bringing in some kind of a legislation, which in fact is required, to strengthen
the powers of the Election Commission?

Madam, the second point which I would hurriedly go through is about the
provisions of the Constitution under which, in special circumstances, a
Special Session of the Rajya Sabha needs to be called. We had been insisting
on the President. A number of political parties had gone to the President,
seen him in this regard. In spite of the special provisions under the
Constitution, why is it that the Government did not think of calling a Special
Session and discussing the issue in which we were very much interested? I
do not want to go into the aspect of the President writing to the Prime
Minister asking him to call the Session. In spite of that if they had not called
the Session, certainly some kind of explanation is expected from the
Government.

Madam, it is apt that the Government has referred to the shape of things to
come under the new dispensation and the dream of Mahatma Gandhi who
said, "I shall work for an India in which the poorest shall feel that it is their
country in whose making they have an effective voice,". This is a very apt
quotation given in the Presidential Address. Is it merely a routine sort of
thing, a kind of ritual, that Mahatma Gandhi's name should be taken without
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meaning anything knowing fully well the context in which we are working in
this country, are we really taking the poor into confidence while shaping the
things in our country, or are we now seeing a situation in which, in the name
of economic retorms, in the name of the second phase of economic reforms,
all the multinationals are going to take over the entire thing? 1 know that
some hon. Members might refer to the Congress Government starting the
whole process. But the whole concept was that you should have imports for
export purposes and if there is a new technology, by all means, import the
same, make our goods competitive and see that our exports increase. But
what is the position now? Even consumer items are being imported in a very
big way. The other day, the Finance Minister was pleased to state that for the
new foreign direct investments, no regulation is required. Automatically, the
whole thing can go ahead. I think a stage has come when the power of the
Parliament to insist on a ceiling in respect of borrowings has to be clearly
defined. If we have to consider the total borrowings, .both domestic and
external, I think a stage has come when you have to put a ceiling and tell the
Government that beyond this ceiling, the Government have no authority to
go ahead. Some kind of a legislation of this nature is definitely called for.
That is a point which I would like to make.

The third thing to which the President was pleased to make a reference was
about creating a separate Department of Education and the Education
Minister was also pleased to state that he wants to make right to education a
fundamental right. I don't think anything is going to be achieved by this. Are
you really sincere about having primary education, specially in those sectors,
which in fact, have suffered a lot? Even now, I don't think any of the teachers
is prepared to go to the remotest village and give the kind of education that is
required. I have thoroughly gone into all the aspects of the question and I am
more than satisfied. If we have to see the rate of drop outs in those areas, it is
a frightening thing. Nobody seems to be interested in going to the remotest
areas where education is just for the name sake. There is hardly anything of
that kind. Something has been done in Rajasthan and some people, who, in
fact, are not having exactly the same kind of qualification which is called for,
are doing something. If there is an educated person, who can possibly
educate them, he is being employed for doing that kind of a job and some
kind of progress is being seen. But beyond that, I don't think, any serious
effort, for that matter, is being made by the Government in this respect. So,
by merely having a separate department for primary education or making it
just a fundamental right is nothing. We are paying just a lip-service and
nothing more.

Madam, another thing has been referred to in the President's Address about
which I am not very clear. I do not know as to what exactly is the idea of
the Government in saying so. A Commission comprising noted
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constitutional experts and public figures shall be appointed to study half a
century's experience of working the Constitution and they say that the
Government will also examine replacing the present system of no confidence
motion by a system contructive vote of confidence and fixed term for the
Lok Sabha and the Vidhan Sabhas in order to prevent political instability
both at the Centre and in the States. Certainly, we are ourselves confused and
at least, I have not been able to understand as to what exactly the concept is.
Somebody has to explain to us as to how they are going to bring about this
kind of a thing. Does it come under the kind of a judgment which was given
by the Supreme Court about the basic features of the Constitution? You are
not entitled to make any changes in that. Does that affect this kind of a
situation? This is a point on which some kind of explanation is definitely
called for.

Madam, there is one thing which I would like to understand, and here also,
I am equally surprised that the Government is saying things without
understanding or without meaning anything. On page 12, it has been stated:
"Comprehensive electoral reform is necessary if elections are to be made a
truly democratic exercise, free from clutches of muscles and money power"
Wonderful. The idea is very good. Are you really serious about it? I don't
think that in the situation in which we are having the elections, any poor man
can think of contesting any elections, any honest worker can possibly think
of contesting the elections and winning the elections. There is hardly any
possibility. Even the Assembly elections are costing two crores, three crores.
The less said the better would it be about the Parliamentary elections. I have
seen those who are saying this, they themselves know what has been their
role. We have seen what they have been doing. So, let us not unnecessarily
say things about which we ourselves are not very sincere. I don't think that
you are going to do anything of this nature. Muscle and money power is on
the increase and you will see that no sincere person is allowed to contest the
elections much less to win the seat. So, this is the situation in which we are
today.

There are two things to which I have to make a very quick reference. That
is about the question which I had raised on the floor of the House and that
was regarding the import of sugar, wheat and oil. I had pleaded—Mr.
Barnala was the Minister in charge—with him that you had to impose an
excise duty on them and to have a level-playing field. Knowing fully well
that those people are paying a huge amount of subsidy, and this was the
special condition where invoking the provisions of the Anti-dumping Act
should have been resorted to. I was told—1 don't know how far it is true—
that he has himself conceded it. It is on record that he conceded this thing,
that what I was saying is correct; we would have to impose a minimum 60
per cent excise duty and also to resort to anti-dumping measures.
What had
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happened? The Cabinet turned down that proposal! see what had happened.
Why did you dp that? The Government definitely owes some kind of an
explanation. Were they sure that sugar was not available in sufficient
quantities in the country for public distribution? If they were to refer to the
Department concerned, everybody was convinced that were was enough
sugar available. But sugar had to be imported because they wanted to please
Nawaz Sharief! from his area, from his sugar factories, this sugar was being
exported! I don't know how far it is true. It is alleged that this money was
being utilized by ISI for purchasing the latest equipments and those
equipments were meant for using against India. So, this was the role you had
played. Certainly, we would like to have an explanation from the
Government as to why it had happened, despite knowing fully well that there
was enough stock of sugar, enough stock of wheat, enough stock of oil
available in the country, and still you wanted to import those things, merely
to please certain friends of yours, and against the interests of the cultivators
and also the people at large. Why you had done this is a matter fact, is a
matter of serious concern for every one of us, and this is why I request the
Government that while replying they should be in a position to say as to why
they had to do that.

Madam, another point to which I would just make a reference is about the
infrastructural development. The Government was pleased to say that they
are going to allocate special amount of money from the Central Government
for completing some of the irrigation projects, which are in an advanced
stage of construction. I was told, that they are going to help the State
Government if they can be completed within two years, and it is the
responsibility of the State Governments to see that those projects, which can
be completed in two years, are completed. They should be in a position to do
so. The only difficulty is that they are financially not sound enough, they
don't have the money. If the Central Government had helped them, they
would have been able to do that. What has been done and in how many
States they have been able to take this job seriously is a point which I would
like to understand.

Secondly, I would refer to the generation of power which is another very
important aspect of the infrastructural development and I would like to
know, knowing well the position of the State Electricity Boards, whether
they are going to bring about this kind of a thing; unless electricity becomes
available, the talk of seven or eight per cent rate of growth will be all tall
talk.

I don't think anything of this nature is going to materialize. We are
interested in finding out what efforts are going to be made to see that
specially these two things come out in such a way that we are able to create
the necessary atmosphere for investment in this country where plenty of
electricity is available. All other things like irrigation are also to be made
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available so that agro-industries are also able to develop in a big way. But, I
doubt whether the Government is in a position to do all this. That is why 1
thought it necessary that they should be able to tell us what exactly they
think about this matter. Madam, I have completed my points. Thank you.

THE VICE-CHAIRMAN (MISS SAROJ KHAPARDE): Now, Mr. O.S.
Manian.

'SHRI O.S. MANIAN (Tamil Nadu): Madam, Vice-Chairman, as I rise to
speak on the Motion of thanks on the President's Address, I wish to make
one thing clear at the outset. Since the Address of the President spells out
only the policies and programmes of the Government, I have my reservations
on several issues referred to in the Address.

Madam, first of all, on behalf my AIADMK party, my revered leader and
on my behalf, I salute the martyrs who have laid down their lives in Kargil
operations, I also salute the brave soldiers of our Armed Forces, who,
unmindful of the danger to their lives, fought the enemies heroically. Bui I
feel, this conflict could have been avoided, had the centre been receptive to
valuable information. In October 1998, my respected leader Dr. Puratehi
Thalaivi had cautioned the Centre about an imminent intrusion by Pakistan.
This was conveyed by my leader in the Coordination Committee of (he
erstwhile coalition, and also while addressing the press. But the then Home
Minister and the Defence Minister, who continue to hold the same portfolios
even now, did not pay any. heed. Had the Government taken the advice of
my leader seriously, the Kargil operation could have been avoided.

Madam, the President's Address promises to sanctify reservation in States
that have more than 50% reservation, through legislation. Here I wish to
mention one thing. On 9th November 1993, my revered leader, Dr. Puratehi
Thalaivi as the Chief Minister of Tamilnadu, got a resolution passed'
unanimously in the Assembly urging the centre to protect 69% reservation in
the State. Later, with a firm resolve to protect reservation to SCs, STs and
backward classes, my leader got the Tamilnadu Reservation Bill passed by the
Assembly and also prevailed upon the centre to incorporate it in the Ninth
Schedule to the Constitution, through an Act of Parliament. Yet even, the
judiciary is standing in the way of reservation. So, I urge upon the centre to
effect Constitutional amendment to protect 69% reservation in Tamilnadu.

ATADMK has been insisting for long on 33% reservation for women in
Parliament and State legislatures. The Government has promised to do that.
It should not remain on papers. Necessary legislation should be brought as
soon as possible. Madam, there is only a reference to inter-State water
dispute. The Prime Minister and the Chief Ministers of Tamilnadu and
Karnataka, held a meeting after which they declared that the Cauvery water
dispute had been resolved. I do not want to go into the details of the issue.
English translation of the original speech delivered in Tamil.
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But the fact remains that, when crops in the Cauvery delta districts of
Thanjavur Nagappattinam and Thiruvarur were drying up, Karnataka refused
to release a drop of water. As one coming from the affected Cauvery delta, I
would like to submit that it is the duty of the centre to protect the rights of a
State from the whimsical attitude of another State. I am hopeful the
Government will take serious note of this.

Reference-has been made to creation of three new States and also about
giving full Statehood to Delhi. But surprisingly, there is no reference to
giving statehood to Pondicherry. The Home Minister had assured the Twelfth
Lok Sabha of giving statehood to Pondicherry. I do not know what happened
to that assurance. I urge upon the Centre to take steps to grant statehood to
Pondicherry without delay.

Madam, ATADMK has been demanding for the declaration of Tamil and 17
other Indian languages in the Eighth Schedule to the Constitution as Official
Languages. My leader Dr. Puratchi Thalaivi had prevailed upon the previous
BJP-led Government to include an assurance to this effect in the Address of
the President last year. But there is no reference in this Address regarding
giving of Official Language status to all the 18 languages in the Eighth
Schedule. There are political parties from Tamilnadu which are part of the
coalition. There are Central Ministers belonging to such “parties. Yet they
have failed to notice this omission. I demand that the centre should take steps
to declare these 18 languages as official languages of the Union.

Madam, Tamilnadu has been demanding for increasing the storage capacity
of Periar dam from 136 feet to 152 feet. Since it is on the state border, Kerala
has been refusing to do so. I appeal to the centre to intervene and permit
storage of water to 152 feet.

The Sethusamuthiram project, which has been hanging fire for several
decades, has not been referred to in the Address. The Government should
initiate measures to execute the project. The Address refers to creating one
crore additional employment opportunities every year. I wish this is
translated into action. This Government has been talking about protecting
minorities. But what is happening in the country? I feel it my duty to share an
information with the House. At Krishnambudhur in Kanniyakumari district of
Tamilnadu, a church was set on fire. Certain people are objecting to the
reconstruction of Church at the site. They are also indulging in road-blockade
in protest.

SHRI VIDUTHALAI VIRUMBI (Tamil Nadu): It is factually false.
{Interruption)....

*SHRI O.S. MANIAN: Madam, I assertively say that this kind of assault
on minorities are going on. 'English translation of the original speech
delivered in Tamil.
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There is reference to land reforms in the Address. (Interruption)

Madam the then Chief Minister of Tamilnadu, Dr. M.G.R. got the Land
Reforms Bill passed unanimously in the Assembly, and had sent it to the
Central Government for approval by Parliament. Later, my respected leader
Dr. Puratchi Thalaivi had also sent it for approval. But it has not been
approved so far. I hope this Government will get the approval at the earliest
and help enforce land reforms in Tamilnadu.

The Price of diesel has been hiked. The price was reduced by one rupee
before the elections, but it was hiked by four rupees after the election. Diesel
price was reduced before elections for the sake of votes. It was again
increased after the election.

People should not be taken for a ride this way. Because of this hike, truck
operators are on strike all over the country. Industrial and agricultural goods
could not be transported. The situation is indeed serious. The Government
should not stand on false prestige. It should be resolved soon.

While speaking on this Motion a little while ago, hon'ble Member Shri
Viduthalai Virumbi, and a very senior Member Shri S.B. Chavan mentioned
that the elections were held peacefully. They also admitted the fact that only
those who have money power could contest election. There is no use of
working hard for thirty days while compaigning for election. Because, on the
day of polling, bogus votes are cast. This flagrant violation of electoral
norms should be checked through electoral reforms.

Madam, Vice-Chairman, there is a Member of Lok Sabha, who has been
elected from Tamilnadu. He is also a Union Minister, There have been
reports that he has coast bogus vote. (Interruption)

This matter has been taken up by T M C and also the Communist party.
(Interruption)

[The Vice-Chairman (Shri Md. Salim) in the chair]
SHRI S. VIDUTHALAI VIRUMBI: Sir, I am on a point of order.
(Interruptions).

THE VICE-CHAIRMAN (SHRI MD. SALIM): Your leader is speaking.
(Interruptions).

SHRIMATI JAYANTHI NATARAJAN (Tamil Nadu): Sir, I am on a
point of order.

SHRI S. VIDUTHALAI VIRUMBI: Sir, he is casting aspersions on a
Member who belongs to the other House. (Interruptions).
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SHRIMATI JAYANTHI NATARAJAN: He is a Minister. (Interruptions).

SHRI S. VIDUTHALAI VIRUMBI: He must substantiate his allegations
or withdraw his words. (Interruptions).

SHRIMATI JAYANTHI NATARAJAN: My point of order is this. The
hon. Member is referring to a very serious charge made against a person who
may be a Member of the other House. But he is a Minister. He was sworn in
as a Minister in the Council of Ministers. He himself has accepted it. There is
no question of substantiating because he himself has accepted that his name
was not on the electoral roll of a particular area, but he voted over there. The
Election Commission has ordered action against the Returning Officer who
permitted him to vote. This is a serious electoral misconduct. (Interruptions).

SHRI S. VIDUTHALAI VIRUMBI: Sir, what she is mentioning is totally
irrelevant. (Interruptions). He must substantiate the allegation or withdraw
his words. (Interruptions). It must be removed from the records.
(Interruptions).

THE VICE-CHAIRMAN (SHRI MD. SALIM): If all of you speak
simultaneously, I will not be able to follow anything. (Interruptions).

SHRIMATI JAYANTHI NATARAJAN: Sir, the problem is what the hon.
Member referred to is what I am talking about. Unfortunately, my
colleagues, the DMK Members, are concerned about the other Minister. We
are not referring to that. We are referring to Shri Ponnusawamy...
(Interruptions). We are not talking about that Minister. We are talking about
somebody else. (Interruptions).

SHRI S. VIDUTHALAI VIRUMBI: I have not mentioned the name of any
Minister (Interruptions). What I have said, is nobody can cast aspersions on a
Member of the other House. (Interruptions).

SHRIMATI JAYANTHI NATARAJAN: Sir, where is the question of
casting aspersions? He is a Minister. We are entitled to raise it in both the
Houses. He has accepted it. Where is the question of substantiating?
(Interruptions).

SHRI SANGH PRIYA GAUTAM: How can you say that he has accepted
it? (Interruptions). It is hearsay. (Interruptions).

SHRIMATI JAYANTHI NATARAJAN: He has accepted it
(Interruptions).

SHRI SANGH PRIYA GAUTAM: On what basis are you saying it?
(Interruptions).

SHRIMATI JAYANTHI NATARAJAN: Sir, he does not know the name
of the Minister. (Interruptions).
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THE VICE-CHAIRMAN (SHRI MD. SALIM): What is happening
outside the House, we are not concerned with that. Mr. Manian, if you want
to make any charges or allegations, you give in writing to the Chair and then
you raise it. But now you have to conclude. You have already consumed
your time.

SHRIMATI JAYANTHI NATARAJAN: Sir, please ask Shri Gautam if he
knows the Minister's name. He is defending him even without knowing his
name.

*SHRI O.S. MANIAN: Sir, the polling Officer, who permitted him to vote
has been suspended. If the one who permitted such voting has been
suspended, than what should happen to the person who had cast his vote. He
should resign. If he does not resign, the Prime Minister should drop him
from the Council of Ministers. With these words I conclude.
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*English Translation of the original speech delivered in Tamil.

59



Motion of Thanks on the [RAJYA SABHA] President's Address

IE WX 479 e &) AT Wieid 9 dTe IS &1 a1 81 AT 8T
BIC GieH @ a1d 81 A1 R fI=[a ded & 1o @ie &l 91d 81 I9H
fIATYR 1 IU&T 7 B! S| Rifh TfeBTer AN Bl I8 94 © b B<ITTS Bl
HAd YR BT &1 H I8 HE1 dr8dl g b YR & T8 A [emagR 9
U AEdYUl I & | SHD! Sl 7 Bl SITY, I AMIBRI B ! 7 B
Y|

HEIeY, HeTleH Il Sft & Ao § U 91 Bl oo fbar 1T &
e = F'T1 2 5 89 o AT 9 garrgd & Sifce orawy ot wara
DR & oy Ul &1 H TRBR B g=9d1g <1 A8 g [ 781 I8 Hlerdg
e 8 3R 39 a1 1 A Seeid foam 1 € 1 srgRgfara e ofk srgygfea
3TTATY ST X8 T R F HUR & ARET0] P [AGR IURIT §RT AT
feremrs SITgefl| AR1 ARPR W a7 3UE § o Siel geb 37R RIS STRETl
o a7 2, S9! faurl Surdl gRT AT e @ 91 MU el g gl
AN IR W1 WRIGR A a8 3mus & P ARl o Sl SfRerv o1 yraen &
ST i & oy dee ferd ofiR SroTiel & foY |1e ard ufrerd, s9®!
) I 91U | TUH Bls DSBS 7 fb ST, sTDT Ui fIemd) Sy gRT #=g<n
TS STy, T #R7 31T7E B

U TR BH Pe I8 © [ STYIad Sl AR SIS & forg dfders § o
e IR faU 7T 2, 390 12 9 35 T, S IS 16 Igd Heayul 8,
16(4) (37) | 39S T wSBTS PV &1 A BT I L] 81 W PR 3 37U
2 for 3o V1 frrofa 81 < € e g9 srggfaa <infd oiR srggfra sonfa &
S SO SR AfS®d & BTA-BIAT 8, I7d IARETV IR Ah A P
et gatl € b S8 Sl TP R UIGIHH &, STh] GHTE [T 511, Tt
=gl Il X1 2, I8 gHIIYU 81 S] TRE A ASYeS DR U4 USeS oged b
ST ARHRT 3R HHART 7, a1 HFARET BT 79ifad w1 arell S ard
B ATRE! &, d GUIIYU 81 Uh 3R T8l &H |faer & qaTide ST 3fRerr fvar
AT 2, T8 R 7TE] 3Tl &, IH P! Bl I ol g1 Bl ST 8, Ak g g

I Al guivaqof g

HEIeY, H 3D €T | 1 TS g (b SATST Tb elpeial Dl il AT T
T 0. oS, ForaH WY AT U TSGR B g e 8, SaH U off
ford TR 81 81 S JISTSI o TIT ST ebelT & b SHRT I dhai 87 &4
3T ABR YT TE1 3T & 3R 81 gl 3R fAf= R U= 53 377Rer o1
JRyen @ T HA F forg UE I To T 2 ar Wft R A A
faTgagd® Uil HiT Bl @ § {6 596 oy I8 raeds & b IRefor 4
HefRr e Wt (99 €, e €, B €, 39! Wiagm a1 ot st 7
STl S| FHINTD =TT B GBTs o dlell WRGR 1 AT Sffe 3iR
SIS < JARETT fRIET i1 o FHReH SR Y € uig-41d, 2 FH1 B
P {7 HRIATEY B ST S dRE A TRV S & SHD] e B & foIy,
SARETYT T A BR &b [T Ueb eTUeh BT a1 [A8des IR [ham Syl
1A B ST ST R ST b ferg it s

60



Motion of Thanks on the [27 OCT. 1999] President's Address

2, I 3N Bl W I8! o1l 3R 981 Jraen fiyel ST gela= HHINE iR
TR B RTgcd HHIRM Bl (Hell 8% 81 Sl SRR 3R wfhal 9= s €,
S % ST e €, g8 ff 9! a1 ST @nfey oiR eTRerer § wdfea
Prs AT MY SIRY BT & TS AN | FATS-HITART fhaT ST ASThed
SRR Brersll § ST Gfaerg i) e T8t 8, I Gaensli &I aRHIR T
ST ifep IARET0T TART Hiferd AfIBR & 3R 39 Aifeld IRHR Bl o]
foram SIul 34 RE 9 9 U g o) GHien & oY U i a9 @t
g1 el g 81 W WRBRR A AE &, A%1 e & & I8 it wHlerd a4
SO ST ST 3iR SIS @l i Sfera ufifiide e syl

ARIGY, BART Sl YA ST MR SIS 6T FHIST § §9P i BI &l
BR BT ¥ i1 Arfey vl 89 U1 A B P 39 a7 &b AT 6t o 9
QU 3R 57! WY T 61 PR e 2

it ThreT HeH (FERTY) : gIaTe SUTHIEge] Sif | IIufel Sit & STfHToor
P ST 48 IRTUTH 8, ITH G PO IR Igd 3w ol ©, o § g
PRAT G, T IR 1 7 &, AT & SR e sraegesan off| 9 gt ARt
[T T faGT [ &1 Jed g TN G S §9P (o7 ST oA b IR 3 drar
T 81 -1 HAGH $5 b G B A IArd 81§ =101 &5 | 377l §
T% &g 31 1 TWR 1 gA1d &7 19 & &1 81 U 29-30 AT I HUR
HISTAT Gl H &S 81 T IR IE &3 & 3R GO R% YA U o A
ol 3TI-Uie FaQTdT {3 AT arel I &5 B | 9% ol 5 gaver g
D JATIDH &1 S8 IR &5 B4 & g81 TR $© W Hdlg e R fIaR 3rawy
BT AV ST IS GG S5 BT fAHTST ST 1 ST21 8 3R 98 feg
STes BIF1 A1RT

T B 34 1Al b TR 3R faxi SRR 8Tel B+ & R H Bel
AT 81 31 91 &, H TR 1feTept A AT § SR TR 0 3 317t 99§+ <t
g b bacl T Wl Feldl &, BT IEBR TeTdR < AT S & SR Bl BIg
I AMABRT DI HH B DI AT 51 59 qTab! P TSI B dTel AN Bl
T 8 b 77 STPR SATET 81 TV &, I AN 98 dfedT $H PR 8 © 3R
fOhR ST RIT BI°TT, 5 a1 fh SIRPR HH HR < B

TN J&1 HERTE # U1 gal o TR 7 & oreded & vsfafgfed oik
Uiy ed 3R BISIe [ JAfIBR q8Tel fhy Y | IR UTfeTehl & egel
BT STERTT AT 3N T, S FAeT 991 & g & forg goma g &, a9 &
X IER B AN 7 IAD! AT AT| b B BT TR < & I8 JRdl 99
faemres Sl = e g T 3l STEdR & B B A bR a1l T
AIfYFER fay & I B uig A1 & <R TSR 199 o forgl § RaRr 3
3ITST 1T Rl § b 3R 319 YT W I DR g8Tel bRl dTed 8l,
3T I8 JIfIBR 7aegd ST, AR I8 ABR T 1 & 915 faggr 7d
BHITY| TET #RT Ba1 &l Helad H1 5 ATHHTY0T H I8 W) <@ & fdh s9R ey
IHR®T & AT 98

61



Motion of Thanks on the [RAJYA SABHA] President's Address

37T B TAT Y Y 3R W GER T8 &1 5P (AT H qErHAT i 3R U
e 20 Sft &1 gr=rare <=1 A18dT § | ifdh $9 A1 81 |1 H Ueh a1 3R
He1 A fF 3l T o9 i g F A SR BIs W Ayl dard
J3T & Wl B g8 BIAR BT 81 AT BIs 3R B B THY §H 95 ST A1 el
2 <1 &1 TRrm 7 gaRT W R &9 IR B T o 1 SHe i A o
3R 3 93

T O 91 T8 DBl & [ IBT § WD AR T BT TN IR I8
18X Tl U BRIS AN b JISHTR ST BRI BT T DY X2 &1 D T
B 1 § I8 HE [ T8I DI OB LI < Y $9 91 BT €T I MY
o Tl A 9 B Bl & ST TRBRY, WISl Isiicded R FHed 3Mfs 37d
TRIRAT 819 BT 98] IR g 1a%d IT SAol¥ HRAT A1faV| 39d 916 & I8 9ol
IR faoelt ST f2T RIS) # 31Tl 39 81 & NIl BT ISR SUS&] 81 3R
ID] WERT Bl ARG Sl 4l 75 BIM| I8 YN ST H gl 81 g8] TR A
QT 8 foh T 9T8xT &) TR 21 Sled © Ifct a19< S8Tal Bl axt S+ ol 21
g1 IR U1 39 TN B ST © 391U SHBI BIFT|

T 3HIR 9T PE1 A18d g 15 T & SR AR I g9I¢9 Y & H ITP!
<@ 8 3R 37Hd BT € | I8 IR BRR &, SISTE YISl & aR § B 4
o7ep 721 foarm T 21 H gam1 Fredn § {6 8% A1 dRis! 3Udl B SIS ¢
Bl ST &1 % AT AT H STl ST 8, Wl BT JH9T BIT1 & iR Bl Bl i
THA BIdT 21 §9 [T §HAR I&f BIs A T el a1 5 3AfelY S8
YT R $B A DI MAIDH & AR BN Bl G- DI MILIHT ol
TRGR BT TS+ SR FHI TeT 7341 7 0o 3iR arest & fvar & s foag §
S GIdTE <A1 ATl g1 7 lsl &3 A AT 1 UG 731 Sl A hisl 4301 Bl
Ffee &1 wed a1 & S f ga o<t a1 81 7 omen e g f g9d @
ST H R ST 81N SR g4 W@l gedh BifTel BR By s Hld
[EERI

MU AT UTe et o1 FTeh foham 2 3R e w20 Sff a1 Y S0 enfire exe
P 910 B T 1 39 911 DI 9 & | 89 T8 8% [T W &R qHg a9 Hdd
2 3fR 3rg¥a & 2 6 it ) Tt ==t 718} o € f 7t TR R 21 B
p1 fofa 999 & forv SR =1EY 7, foost o1 ooty /99 & fore R T8 B
ifepT Aot uTeR 1 fHoiy gfastaygfed giar 81 gar &l § IS9d] UII g3l 2
Tgt il SHPT ATST YA 3N & $9 (99 H| SRATA & STa] H1 R4 F¢7 2
I 91 3IFYHT B 91 81 B 8 AHY 319 a1 BT TR 91T &1 STAT1 Bl
TRT I GHY 811 F 918 89 SIa1 Bl Yol S & I8 Yl ST a1 BReAl
TRY 3R IADT ST | FHT &1 IH BRIGTY GO B &b o1y Ffaem ure
PRI & oY &4 B 7 $B BT 5l N Q7 S os1s &l & I9 1 18
G B, ol SIS WH B & 918 ST B8l 1T AT ATHT 81 1T IHSD
Raifeast saf 77 a1 < 32 2, ITH! SIS A SFI < 2 AR R $B T8
BIATI U BTeld 18! 819 A8V S9dT 86 H_1 TS|
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I 3R U ST I Bl S T W 1gael B, T9de BT YA el 811
o SiR 1T YR B BT 37U IA1d I, § IS9P [y 9} uep! g=gare
ST 18T g 3R IS4 [T g=ydTe o 99 H I8 AT ..(F9Y Bl 6l
I U e

Suaures (sft AigwE Welld) : THT 311s e &1 wwy fan o, A1 fime
817 €, v g9 fie gy e

Y wefter 9T : g § GUR B BT MY 51 G I E A1 gA H GIR
R FHY I8 A A Bl SMaIDhd] & [ g9, aTgael BT A 7 81l IHb
[T B WY S YR Feid] 2 ITD! I A B SMaeIdd] 2 qAT AR
T BT Ioete 7 81, Ig Wl <@ Bl ATILH & a1 (o7 81 H Svsl 2
I8 99 PO PR I 8, QAT 78] 811 1R, I & Bl ATqegHdl &l 3141 Sl
T §AT, 1341 Ailh AT BT SHI TS GAT AT A1 & B SIS (LT3t H1
Al 19 goTl, ST TS HeT o1 AT AT 7T G.S1.T. & W™ # W) 98 H&l
o1 U1 &b <21 &1 Y& #2A1 I 94,320 BT Ireufcl HiF a1 a8 <2fl &= &
el a1 faef S waar 2 o1 71 B wohaT © g Ay oA gg eiR sw e
DI B AR DI AT B & foIg JTfIa fpam 1m| J=1 31ren & 6 39 fawy
TR 319 519 AT IR B 91 B3 A1 $9 [T IR AR T BT SIQ, TE
I B SITQ, <Afh I8 HET S 8] ST 311R 39 Ay W Al ARPR Bl Sl
FB TG B H T SH W B DI MILIHa 21 U MR a1 I8 2
|1 fIwal W T =91 B WY IIRA B I D, I DI 1 B, BUFIG
DI I DI, ATYH 57 G4 DI A 5T I, BT AT &1 8, 9o fean g
d I9FP Y MTYep! YHHMAT S §Y HE [P THART HERTSE AR PAICH B
A fare ¥t A1 81 R 21 HERTS 3R Sicd Bl Sl YR f9aTs g I8
2, SOl 3R &RATS & TRY A S ARTSTIRI) Y84 & S IR AR T &

#Y Ta. FFAAA (FUMcH) : IE 919 I8t 991 72 ¥, 39 fawy W gAa
..(TFHTH).... YD ST HEAT & T8R ATHR AT 3 Io1U ...(TIE)...

sft rcfter Wene : STUBT S HEAT R .(AHH).... S BET © [P .. (aE). .

2 TE. TFAFAHT : AYT HERTE & IR H G&l SOMT 8, I81 Shx o
TNRTT ..(Taem)...

STt eier 9ene : H SRg S 3179 SWH! AT T P, A9 91 B SR,
ST 89 15 s gd Y 2

3t TE. A : IR Al SW! IR RIT gIT | A1 WY ST B, HUR Al
CECRIR]

7 AT T : el b AT AT Yeb-GAR Bl A1~ DR I8 & 7 el
EEREER

#f g9, AW : BH AT e (WA ©, SHD A1, T AN A Bal
&...(TagM). .
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7SI 9T I8 fadTe 98d YR 2, A1l 9 I ]8T 5| 98] ARISani
W AR 81 8 ¢ | g8t o1t T 1 oft gama g deiria o, grars TRy &,
T A AT ADHaH b AR AERTS THIBR0T AT - STt AR gy
39 fawg &1 ¥ T STeg 9 Sieg ARBR BT BRI Bl MTIHAT 81 Jal AT
HET & 3R U8 H IRBR I e B ATgT, 1 HRA1 I8 5 39 fawz
TR 379 STeg ¥ STeg (U HR | g=Iarg |

T (7 HigH S Felid ) = #f gafa<x sl

AER gt g Y= (Io719) : rguly St 7 Sige urferamid) der 4
ST AT faT & I 98 78! d1d Hel 5l S b 36di URT &, TTSH B
I He1 B AR A1 A, <Afeh Rived & Swa! Aoig 2 sferg § |9
P e dicd P cifeb Teb FATCH B, S 3TA1 Ao &, Sferg H gl
| 91d I81 IR e GG BT Y Wige Sl dgl & foIy 984 <87 § iR
Igell THT 3P Ufics UsH § <l 71T &, Hee <IsH I8 d1d 315 & &
theRfTer IR 98 Sl &A1 TR &1 § U HEA1 dredl g (P Tdlell g Bl
TG A ST B 1973 7 Bl ST ATTYR YSHRM YT (T 17 o A1 3
T < H PO AR A F91 AR IRET 5T o1 fF I8 AT Az, B a1
PR 21 AT TE I ST ARBTRAT HHILT 7 o I9 WY Fal off iR oy <
g 4 HoR qifdifeder urfieyl & 9 W1 I8! a1d B ol 81 ATl Sl AoTTel
At 8 9 59 91 IR 9IR & o1 © foh TR <91 1 3111 93T &, 31K <97 Bl
LI AT H AR B & < 9 H heve Rew o] g =nfeyl g4ty §
STEt IR qR SR | FE1 A1l § [ I8 i1 919 J8i 918 1S € 98 984 ores! a1
2 I SHBT SN HRA & folU I Hed o™ A1y 3R Rt
9 arIe]T fhar TR § {6 S SRGIRAT HHIeH o R § 9 IR 1R &R 6
IR Bt AT 3R B A IABT FHHCIN fHar SITeam enft d& g
RIS adt u<t oY1 AIfh o9 39 W ==l g5 21 H Uy ST &7 g=yaTs HRal §
S S 39 fawa &1 Iora 71 Irsgufa THM TIfiéal & @Rl & A1 91 d
N BB WA B W) U TS IO o1 ARy S hed o fb I8 Toa ©,
T ATEd NSy TTeid 81 89+ SHH Sl a7 Hel oY S9! § gIRT W
<~ ReTS # o1 A1841 § f& Those parts should remain with the Cintre. They
are: Defence, currency, communication and foreign policy. 1 dIX & 918 Sl
fawg € 9 el & U 819 1Tl 3R 39 Bl 3 el dRdd! B+ & df 39P
forq thevel RiveH ST & S9! We! A1 9 84 R $RAT 81T 3R 1l T
ool B IRBR SN I T B BRI DI Tl &, RAC bl F, 3R Y1 8
BT Tt <7 TRt Bl § gg ff wEe gredn g iR rsgufy St 7 S st
Usd H AT 2 {5 S S979a Ureiol € 9 5 SR 9 311 378§ 81R Q31 &f aRad!
H ST 98 IR SR Bl L S et € S9ET ggarg dRal g S
B4 g8 A1 8 b 9 Bl aRap! H Aol U] o1 98 I91 Do legeM 2l
AT ST A SFUTSHIe ureh 8 § S9: Al U8 P& a18d g [ o1 3179 4} a7u+il
gferft fFeraR R o aram ag hever Rivew ared @ik 1 31y 9red § {6 I8
eI A1 H AR 811 WG ST W9 gH o thevel Rived &l a1 bal off
dg
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anfeear afewdt e e # 98« T & S f6 <91 & forg 9gd g1 a1 21
saferg # Trear g 6 S 349 rdiSiie urdh & S9! 4l 3791 @i faeeR
AT ARy o a1 98 Theve Rived & 1et 7 872 3R S d97+a urcisl &l My
BI BT & SHH] I8 TTeRT Bl & AT 78], 39 WIST Bl S0 [Tk BT A1yl
31l T el b A Sl Wel RIeeH 2, ¢ et R d Sl 8141 A1fe o1 98 o4l
TP -TET AT 8 &R Aot wifean, e Rivew grd gam o &1 § &R R
THR A T Bl YA I¢1 & IHPI I §U S AMT ST A112¢ Hebs, §
del dredl § b Uiiee Usd d Uldedk & dR ¥ $B I Hel s ol §
SH] FIATal § ol TWidbeds TifeRki § 399 IR & & IR 3 91 el 15
21 3R Bl B gHeATgHe BI M H MY 937 2 @R <3 BT W ST
HYAT 8 A1 &5 THihedR B 3T ST 81T oifchd # 590 a1 81 dha-T ared
g o Uep 9 o1 579 517 a1, Sy {4 BT AR 39 < | a1 o011 I8 i
o o i o1 9t Gieepa 3 o1 3R BT 3R, W IRM & AT B
P forg, O HY Fracl & fore wY fonsdt st & forg g1 et el otfe T
P TR I 31T 31K UATE 7 S H S ST Bt B! &Y I BT Pl AR H
Fed a1 3R §HP BRI AT SART <2 HSUT &b ARl H, BH $H8 Al © 1
AR 81 ST STaT, STd BRATA $9g IR 89N STdT {91 ST I 4RaTs -
PR G, BRI BT 1 HHI oY, IfpT 5P qraS(a Soi+ g Bl fawr fan
o5 &9 319 < Bt & & forg R 2dell IR @R 9 Bl U £ eRall & 39
YR STl 9 <71 3R gafely 89 99 Uil & @l < R <9 & AN o Sbl
Rc[C DR §U Sh! WHT T iR e AR 7 i fb S el & i
BT ISHTR AT s9d fov a1 fhan oifhd S ST 19 &1 91d 2,38 § 81
AT R A I el § oS AT 81 I <97 Bl TS o d1ell (B4 2,
STP IR H ghHID Td 3% 3foear of RUE Ig gdmh & fb uoie &1 foham
5700 HRIS BUY BT FHols 8l AT &1 GoTd &1 far b forg wotls & mar g?
I T P FoTT 3T fEam 81 <ifeh=T ST BT XS UTST SSad & A1 8] Il
g Al <@ T 6 TR BT 371 G el T HIeaR &l f[dogpel @ard
Tl g1 AT ST fH doils 81 I SUUTee] Heled, § Jud SRy
g el ATedl § [P Gold &l fHAr <2 & forg Holls gaml, a9 & fofg a1
U1 A fHar 51 U & fFAE T U SRIEE W& BR ol g
TR AR, R @1 RUIE g adrd & {6 dofg &1 o ofs & a8
fewefie 81 <& 7, SUd Sl MeRM dret I &, 98 WH 81 X8 81 S dadl Bl
R I S B & FoIU a1ex RIS W 81 @ 21 IREI18S TIRE P BRI
GSIg BT Sl 99 | SATGT TP STARIHE AT, 99 A 7S] araraRyl T, a8 |
WA Bl Y&l B 3AfIT 89 I8 Bl dal dIganl IST 8IdT 8, Hel gl Ul BIdl
2 1 g S oft S 4T Bl §, 99 ol 99 e Bl It & Sl §
SIfeT g1 I8 ST 3 781 371 X8 & b Uil fhT 1 JRIee] &1 & Joi ol
& SITel | BT a1 T &1 34Ty § I el g b GRABR DI AET A1y
IR Tft 9T T Y AT ARl SISt S Bl AN R R A de BT ®
ST BT JAMETET 98 JET &, YS! STad ®i, USTE! far & 9w b R 4
SR TS| Bl GAT 7 81 6 <97 R 4 el # hd Sy 3R 3T emg
AT
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A W 7 fierl safoT &6 foae &1 ScaTfed &A1 A1f2v iR Sl &t &
ST & reT =Ry, SHe 39 BRA1 A8Vl SHYGYIede Heled, il
SISTel BT US4 FSIIT T &, H ISP aR 4 W &A1 A1 SIofdd s Sl
TSI AT 2, H AP IR H I8 HE Fhdl § (b $9d! 99 F SI&T AR, 69 4
TG G131 GSTe) B IR US| 31 HE dedl fh Ig H4l, IR & 9Tl
et & o ®ei 17 91d I8 & 6 R g H R gaex €, ST Uh
IS 4S9 § 21 U 3 9 oIRg cggde SR & ol 1 59 saral <21 §
RITH ¢ & SUdb THIRMCel Yol H g 9gd SIIal 8l $aio § I8 &8
A § fob UoTa &1 fpa QR <91 3 f9a! Sioied &1 [ud il 8, STdT 30
TS WU UoTe § SRl ¥ ST S 9 A7 SRT Siofel UR T T '
IH ¥ 50 faerd T ot Saaude & forw St feam irar guge @ § T
ST TRAT &, YT 3R AU Ut Bl dRB A SHBT [AR1E PRAT § AR I
HE1 ATEd] § [ 984 SITaT 9181 ST (1 T &, SHHT HId] IR 3R TSI
TGTHE F Ugel I8 HEl fb 414 ATl § 09 A BH STFI 8T §, TS ST
31g & ifth 319 98 377 T+ # 11 T2 §1 §9 IRE A Ig U Fdhol I SITQIT, o
T QI 3iR R A HEE g7 SAY HogHR 3R YIS[AR IR SATET d1ef
TSN SR Bl T IS T &l &1, T8 T 3Rl | b1er il ¥ | gaferg
S I SISt BT U189 9131 AT 8, 39 R bR A 7R AT arfeyl & g+t
97t B TWE | HEAT AR ... (TT DI € $B FART TRA 8 3R B
TAR AR HICRAE |

SyauTeger (it AIEFE HellH) : AR & TIZH 6T T 9o+ H 9T T8
BT B

WER gafa< g Yev : 98 8 w2 § & sy aid o

SyaHTege (31t Higwg el ) : 98 #hed & fawR # 8idn 8, 999 # 718!
BTl

WER Feafa~ex fe v : 31 IR fFe 991 < Q) g1 10l a1 &8 o
SIS, H STeal I B ofdl gl SioTel W Sl 9 2 foTeh] ¥el Sadwic & oy
& ST 2, # S SIRY I w1 g 6 doTe 1 SATeT e ey
RIifH 8 IR W RATST BRI 3T &H STAYHC & o THRT BT Sa1eT faw
e anfeq) <A a1d # ARJARSH &b IR | He1 aredl g1 STSH Al 3779 g
T T8I IR &, 7 gl Ht forep fham o1 iR &ART FEn &1 %ol W) € oifd gart
T G 81 8 & , <%0 dTel Hl WIS Y1 T8 d1ed o | ARJARSH B a1 A8l
PE! S &1 3T <% DR o] 8Kl 2, H G BR o]0 Bidl §, 99 gl SR
SR 9 foree o) dwacl € % AR g9 &gl &1 99 WEe 8, 99 Fed §
o &9 SaTeT APeR &1 9gd X a1 & IR Yeb Wl ST Bl I 81 SMYI Ve
SITER B HId 91 8l SY, g8 W1 98d g3 a1 51 HRT < G4l ANl BT <90 6l
AfPT 39 < | HEl AAIRS! & S ThfTai & I & el © dr AR
TR I8 91 el & fb 984 TTeid 8, 984 Teld 81 89 I8 $e] aredl &
39 S H AFGARTH F T TR TS F 37ER IR IR FIR el & O 2
19 1) AT & 918 PIg deel BT JHaA] Il 8, 1 Blg Bl AT §, 1 DIg
I BRAT &, Y31 AHSH | T8 AT [ T8 BT YRGARH &, 5 ARJARH
P 91T PR B &, S U] Hd Il I8! 872 I IR < &I oG & df
BRI, BTG
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Bl 2 G <1 39 Uiferaric H R ag & &6 -9 89IR @ a8f ded
BU 21 3ufory # we ared g {5 &4 AR AR & A9 # wet 6 a1 S Afey
e SR Dl PI AN o ST &, WET ST &b A1 AN IGMT & 1 AT RSH TR
R SR A &H ThHAd BIbR SR Q1 =MMBY| P8I Yeb SIaR Bl HId BT 8, HALN
P BT & 1 987 IR W) g9 WgDh! ABANT BT AR fh 59 Bl d g
ZA9-SI9 AR BRI AT &1 A 81 =t 7, o1t T fosdt 7 Iy oft 9 @t o'
TSI TS BT B 91 AT & iR 8T BBl & [ 89 IR & I8 TS H 78|
3T & fh U FRIeR N1 39 UIfeamie H, 8199 | 93 gU ©l I8l 93 HIiad
T Y 93 € 3R I<ST-gs! wifeat ¥ 931 €1 3T R a1e TRk A1Ed §
3mae SIRY FH-AIR @rged 1% § Hel A1sdl gl Vb Al Sl SIoTel YT bl
1S B T 8 I8 ITeAd &I A 51 H IHS A1 T8 ¢ 3R i1 RoRae &1 it §
g 31! 91d 81 B! AR 31K S 4oTTe H ofe &1 Sl &1 W&l & S9d fory
Hgel Ta-He B ged s Arfeyl it fferd) @1 eRATT &1 33 & S99 | I8
el AT8dl § [ Fa 9915 ol 5, 89 I 9918 ol & B9 STaTAl Bl olfh e
# g JdTa 1 ATEdl gl R fEg | e el # WY U1 g e
UTYCIR & 99 IR SRICTHE BT A1 I8 a1 93 & oY gafdbedl ol a1 &1 a8t
a1 ARe 8 72T & forddT we fohaar &, foas! o1t fhast 81 3R gsi oft
I8 e S, UTYEIRM SR AT R 9 <20 BT URHATAT &1 X1 81 $Afe] 89
a1 B 914 B 19 IR MR BRAT 1R q1ebT i1 Usiee A1ed o dal & 89
ST WY WUIE BRI 8, I=IdTE B & (b BT Hal, 3 W ygell Tl 39
HTYOT H AT 8| &aTg |

THE VICE-CHAIRMAN (SHRI MD. SALIM): Before I call upon the next
speaker, I have to take the sense of the House. We have a few speakers left.
We want to conclude the debate. If you so agree, we can sit beyond five
o'clock and conclude this discussion.

SHRI H. HANUMANTHAPPA: Sir, provided the time allotted to each
Member is not encroached upon by other Members by way of interruptions.

THE VICE-CHAIRMAN (SHRI MD. SALIM): Being a veteran Member,
you must have observed that we are trying to enforce the time-limit.

SHRIMATI JAYANTHI NATARAJAN: Sir, there is a statement by the
Minister.

THE VICE-CHAIRMAN (SHRI MD. SALIM): Yes, that is a listed
Business.

SHRIMATI JAYANTHI NATARAJAN: We can have that after the
discussion on the Motion of Thanks.

THE VICE-CHAIRMAN (SHRI MD. SALIM): Yes, before the House
rises for the day.

DR. C. NARAYANA REDDY (Nominated): Mr. Vice-Chairman, Sir, I
am thankful to you for allotting me a few minutes to speak on the President's
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Address, in spite of the constraint of time. Sir, I was delighted to hear the
honourable President stating that it is natural for our country to look at her
past with pride and her future with hope and confidence. I treat this statement
as highly realistic. According to Stephen Spender, an eminent modern
English poet of 1930s, "Past is a bucket of ashes". I recollect, I remind the
august audience here, he said that Past is a bucket of ashes. But one should
not forget that under the ashes, there are bright spots. It depends on one's lung
power to blow up the ashes and discover his path. \n this context, I can say
that we have been undermining our glorious past, the legacy of our unique
culture. It is high time the Government took every possible step to protect our
rich heritage of culture and efforts should be made to build the future on the
foundations of the past. I also appreciate the efforts of the Government to put
all the Indian languages on the computer network. Just now, we heard the
speech of a honourable Member in Tamil, one of the richest languages of
India. Why not we prepare our Indian languages to suit, to match, all the
strategies, plans and innovations that are applicable to English? I am, happy
to state a realistic fact that much before most of the European languages were
born, most of the Indian languages were not only born, but they also produced
rich literary works. We must be proud of them. In this context I would like to
say that we do not find our languages finding a deserving place even after 50
years of independence. I would like to quote Lord Macaulay's statement made
in 183S while presenting the new Education Policy of India. He said: "I am
going to give a new culture to India. Whether the British regime in India
exists or not, our language and culture will remain for ever". So, it is not our
culture; it is their culture, the English culture, foreign culture, foreign
language. That was the statement made by Lord Macaulay. Even today, after
50 years of Independence, it is relevant. It is unfortunate that his prophecy is
being proved true in Independent India till now, in letter and spirit.
Westernization in every walk of life is the fashion of the day. I am not against
employing English in different sectors, but it should not be at the cost of the
mother tongue. It is unfortunate to note that in some of the privately-managed
schools, convent schools, the mother tongue is not at all compulsory, even as
a second language. I do not mind if the medium of instruction is in English. I
do not mind if the first language is English, but at least the place of second
language should be given to the mother-tongue. Now, what is happening is
that they put the mother-tongue in the second place and say that the student
can substitute it with 'special English'. A student, who joins those schools
does not know the alphabets of the regional language or the mother tongue. It
is highly deplorable. The Government has to take stern measures in this
regard. It is evident why in the place of the mother tongue, he speaks the
other tongue.
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SHRI S. VIDUTHALAI VIRUMBI: Double tongue.

DR. C. NARAYANA REDDY: Double tongue belongs to the political
area. Please do not bring in such expressions here. We proclaim that the
culture of a nation is the identity of a nation. Please go through the slogan
given by the Department of Culture. We proclaim that the culture of a nation
is the identity of a nation.

T TR B HEPIT, T T D1 ST B ...(HALTH)...
TH A1 9w : 2=l A aie 1 a1fzul ... (aem). .

S1. 1. ARE XL : S, {9 36 ysedl dia o1 {6 ™l are ReT g, e
AT I Tl | 3TYD] U <ol e e il qiet X1 g1 AHIH o o7y dret XaT
g, ATJdTe 9 §R I8 & o a1eT 81 §, HI i 21 ...(aaem)...

There is every possibility of losing our identity, of losing our culture, of
losing India's languages.

In the early part of his speech the Hon. President has given a glorious
picture of the regional parties in shaping the destiny of our nation. He rightly
said: "The participation of regional parties in managing the affairs of the
country at the national level in a stable and coherent coalition, augurs well
for our democracy and federal polity". Sir, I compare the polity of a country
to a green tree. The national parties are like the main branches and the
regional parties are like twigs—small branches. The tree will not have a
totality and grandeur without either of them. Similarly, a polity cannot be
successful without the harmonious blending of the national parties and the
regional parties. The hon. President has, therefore, rightly appreciated the
participation of regional parties in strengthening the federal polity.

It is heartening to note that the government has decided to create a separate
Depatement of Primary Education and Literacy. Here, I would like to make
an observation on literacy. In view of the size of our population, the efforts
of the machinery shall have to be increased manifold. In a period of ten
years, that is, from 1981 to 1991, we could register an increase of 8.65 per
cent in the rate of literacy, that is, from 43.56 per cent in 1981 to 52.21 per
cent in 1991. It is interesting to observe that the increase in female literacy is
9.53 per cent, whereas the increase in male literacy is 7.75 per cent only. It
clearly indicates the onward march of Nari Shakti' over 'Purusha

Sir, we must congratulate the people of Kerala for their sustained efforts in
this regard. The State has 89.81 per cent literacy and it is 100 per cent in
Ernakulam District. The Honourable President has also referred to the
participation of youth in the sports and arts fields. It is the misfortune of this
country that though we have about 100 crore population, we are unable to
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get a medal in the Olymic games. According to reliable information, sports
organizations are engulfed in political bickerings, with very little time left for
promoting sports. It is high time we create sports infrastructure in every nook
and corner of the country and provide a sports atmosphere. I hope the
concerned sports authorities would accept my comments sportingly.

Before I conclude, Sir, I would like to emphasise that our Government
should take every possible step to promote our culture, languages, arts and
sports, to shape our younger generation into perfect human beings. I am quite
optimistic in this respect. I am not at all pessimistic about our bright future.
We have to strive hard to achieve the goal. Sir I would like to quote one
'sher'—before the bell rings—from my Urdu gazal—a Telugu poet writing a
gazal in Urdu—to strengthen my stand in this regard, as a final remark about
the future.

" Tl © o W & 18 1 fetnai,’

Y TTerd 2 5 @ 2 ' oM fwt, § e dicl W RAGiad ®f A &
o1’

Thank you

sft et fOr i « SuuTeer S, Ul S 7 S1ae ST % 3id H W¥e
R A U AUE B © {6 AT 7 379 BT bR 4 ©, o Y I Tl
JTUEITY 1 I AT 3MTRM B © b FE Bl PRIAE! STa-%R B 8H 3R ol
SR 37T T TSI Bl BISHR MY TEHIT 3R FEANT DI W11 A
BT BTN IBM AN I8 W P [ Jo faward € fd dug & AN 9 J e
S B d1E b Gl § <1 Al H TS R gl

H 39 e & 9t gHed Aewil &l i 39 Rt § o9 a9 foran
2, FUTS ST 9T §, IP1 AR U A1 d18d] gl 7By, § el A 9
el E1 U8l IS! AHRIHD 989 AR i g3 o ATAT g3 &, clfch FHTGAT]
8% © 3R YATal & A1 AT g5 © [O1GH IIEfRd Pl A T 1T 2
STY MUY St BT 9 Vel & ATl &9 A9e IR W Sak I ol 39
TRE Td 3T B} fH01 8H Bl o IMTH 21 SUAHTLI ST, H ISR S 19T
TG & SIS, SHD! FLTS ST A8l §, $AD 131 Bl, 3HSD ITh aali
DI gETS <1 AT g B, 27 STeaR 57 St I8l wR SUMRI BIdl| S
TS 3F<ST HIYYT &1, T T2 I8 IR (Y, i1 I/ U Aldh & T
8l use] Bl uRafer fhar, e a8 Ryad & guR gge] @1 W Y| fUod ga
SUd A TAR I H AHIID, 3w AR 5w &5 9 91 &fd g8 8,991
N g2l & 3R g1 RTae 3 g1 orfasd &3 | a1 9ga RTEe s,
JIRRAT TS, ITOFIfTs & AF-TFE | HH 3Mg 3R IoHfad gal o,
RToTfRre Farsi 7 IR- R RMET 98 9 U &1 6y, RS9 ST &1 feara
ITH ©eT | 3T I & A §ad U8l U Hel I8 o b g9 Jqoiifad
SITRIRAT 1 B R T ST, TR g RTSTifrep STaem=om Sl i H g9 iy
B S € 9D PN
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SR fha1 SY | 599 f&en § 3l Ha¥ IoTY I Fahdl I, offh 3N BIC A
AT & YR R 9 HeH agd oTox] I

SUTHTETE] ST, Ugel! a1, FId! IR H BN & v BT &1 WriaR
QTGN BT b $4 Q27 H I IoT1ereh g1 Hl 7oigd W8d R &3y gl
o1 ft HEcT Ygdl df g sa-l &I 7 8lal, dfeT AR ISR Ioad g
PHGIR B0 Tl T BN &1 [RART SRGU, Aieaar 7 1984 # 415 o
fHraiferd gu, 1989 # 195 I8 MY, Iroflg Wie St @1 81 B Al b davE
19913 231 €1 31T, IfT BT 7 s BIcHl Al ATIS SE Al B ¥&, 1996 H 141 1Y,
1998 H 139 3MY 3R 1999 H 112 & & 77T

sfRIETYg s & AT &l
I 3T <RIV BIAT 8 -T| ....(IETH)...

PEI SIRT UR 7 Y8 STV @iISl, G AITY1 I8 =1 & o7 gHivg & a1d &, 341
TE BT ARV Yo TSR ST Sl Dl AT 8141 A1, AfdhT H 9918
AT § WA ST UTST b BRIBAIRI DI, AHID] Pl

H 3rhelT B TIAT AT ST |7,
IR AT ATAT 37T 71T 3R HRaT T 1T

IUFHTEET ST, 1984 H 31T & 2, 1989 H &I 7Y 86,1991 H &I 7T 120, 1996 H &
Y 162, 1998 H BT 77T 181 3R 1999 F B Y 182 37X 3R YT ATATIDT T Bl
Tl ST 30-40 379 39 "l forg, g8 fAemad: Jar1 &1 |l 8| ...(@aa™)... |
WHR PR 8T g AT GG 37T § RS B 78] b ST 377 Tl bl WIDR
PR AN AN AT ISTTD T Ao 8, Sl FRIRAT & oY U JeT e a7
Hebhdll 81 5 AP L <1 STO% &1 59 Yeb IS Tef Holgdl e a-idll 3]
AT A B! AT A T8 ugad 99 I 39 < A U Fo AT TSFe
&3 Tl & 1Y BT A1RT iR 98 W T3d4 79 81 Ahdll & , ol BRIHH
TS 81, 71 81§ qE18 <1 IS E 31U &1 g Sl B, AT SIS
TSEYT & I3l B, o ST GA1d A U8l Yo Fo IS4G q11, BRIHHA
fetRa fpar 3iik e =1a & fogary =)

SUFHTEET SfT, AT AT, TR FRRAT v Y 77 31y & fbx Afaem & v
Y A= ARy, ST FHIET BT ATyl

S A1 efeDIon | § 9uT$ @1 § ISR SIS ToAeed Bl fF I/
ToTIferes FRRAT UST BRe 37 2 $ AN & AUH1 Bl AThR {har Bl

34l STTeaR st Sft ®E 2 2 6 STl & T 9¢ Y 3IR I91 ST <% B
Bl R8T &, <lfdhd I8 I ¥l ST A1f8Y &l aR-IR 59 g=7d BId & al odl
PR TSHT W SIS § 3R SIdl BRI # F$d! W) 99f¢ BIa1 21 3R I g9
STeal-STea! 51 81 Al I 9 SN 99T el Gdbd? 39 < § BRIS! 9ed iR
g1 AR BITSI &b 9e 8| UK, STeal-Sleal g-1d 8 & Al d1 gdi 3R
GIRER| H HITS g91G TE1 8I<1? T8 Teb GART ¥ &1 AT ATa
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STeal-STea] 1 8, U1 gaRT 849 3799 < H B! A1MQl S T 3o
IRYATA TR, FShI IR, Hleloll IR @ BIHT 12T a8 A1 3§ @ BIdl § AR
I ST BT fagary ged € 3R 3¢l BRU RIS A1 Gifert 8% aR R
Al ST BT &, AN &l facrerdl g § B gl 1 Y81 81 AioIg g bl
STeal-STea] 819 3 BV & forw Irorifares fRRAr Ig7 oxA1 Srodt ® 3R 396
foTQ & 39 WRBR B g8Tg <<l §

IuqHTedE Sit, det # [ Sft 7 e faerman a1 b g9 s # om e
B &, T hoed 8Id 8 fUsel IR &) ORE 7E9 & IRGR 7 {9y 39 4 IR
He DR o AT Tl FTs —<eT B JRET YT, AHITD FHRHAT 311R
w2l U ! g1 YA g1 H MITATETe 9 o1 87 o1, ST & &A1 4 gas
g 991 USTel T8 9R Udh bl USTel STel= dTell ATl U gwf, R Siav
ug gU Afedn oY, Ygie WRare] 519 o € arer o adt Te e it JeR
AT, U FEx STe X 2} iR ST 71 BIT &, IHBT Uh ST Th Sl I IEX
¥ ¥ 59 dXg 918X BRP I 39 T Bl el fh 3R I 9dx T81 IdN o
el AR G 3R $9 T8 I 9o ofc o wifd 39 gafd 5 wwsy 6
qIETd H, Fod RaTed” 8RN 9N <1 &l 3a+11 fth oY, oifhT ges a7 71g o1
BN U1 $9I0TY BIC-BIC 93 896! g9 gl B A1 $ATTY §H 379 <2
1 GRET Bl TSI [Tl

qIER, ST, MG SRIGIR & Siaq H YRIar smawad 2l §
TS A1 § 3T $H TRHR Pl 3R A4 T8l IHR Bl b ITi+ AHITD
St 4 e o1 yR=r fam 3R ) i aRE BT ger@R I1 39 aRE BT Hr
&1 fepar

Tt T &, AIaR, AHISTS TR S 9 H G 81 §, U H v
RIIC &1 31T | 3741 Ueb ool o el AT e AU a1t BT ST F1 foram 3y
S & o § W remiws g, gford uRar 9 o gigve g #1 91 Sl &1
gAgal § 39T, N9, JaeH, a9 fo7a1 931 gfgve | gagal gl olfd 4§
T 91 g =@rEdl g 6 g8 <w ¥ gaf<rer g1 8, s an Rl &
AR AT 81 HRA? FATS AN JHAAMT BT AR RN 8] DR ? ST
HAHIAI BT GHIIRYT 81T 4 A AT Pl 3R 59 R BT ool T 9
FIT PN ? ..(FAIM)... b I 2531 BT & gH=IRo1 R B 8 AR g
P ATAR H W A 3TIR FART BT GH~IR 0T AT 7S] DR ? ...(FGHT)...

IuauTeAs (37 AleFIE Welld ) - Y O Sfl, 317 gHi=Re & v iR A
ifery, g=IaTe & IR TR qifery]

it v B e« § 5l R a1 31 §1 T T g emfafal o1 gaiRo
Bl TN 9 ATYH] ATH TS| IE SfAd| Dl & GHI=IRI AT BI<T &7 $A(TY
I HIgd © Al gBl ATSAINCIST & dbs| SIS & FIT g8 R
TR AR 87 1 T1 o] BRI 319 RSTGe qIferdl 3FR 3Tqdh! I gHaal
gd?
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H g1 faaan & A wel @ & g6 Raed o <9 Bl 2, § 9d
Raers g1 # 1o Afhad Sfiaq | R ®T U= BRI df H 23 Hddr
S BIE] € 39YD oY SR AATUE fdhar & AHTfTes AR & fog 13 &l
HEd & o5 o e avf & ol ferearma 1 fRgeit &1 emiwaror g1 § gafore
fag Hre freadl € orR T8l Bl @ el fRreard | # swa! a1 owar §
AEI D] IR Pl Wl JATIR &1 8141 =M

1 = I € o WaEl &1 hue 991 AUS &l TART <% UH Hul g
T 2 BAR QU B 7l gae Well WMol 8l §1 H 98T <1 <78 g ofae
WRHR Bl (& fUsell TR AR AT go7e BT 60 Ffererd Wefl & forg FaiRa
ZPTY 8% © SR & JATHHRAT B1 3R AN 9¢ 21 50 fo § g618 <1 A18dl §
37U TRBR B

31 ARG =TT BT 91d 31Tl 81 899 $al fb 89 SIfaR 1, AHIfTd
e <

HEIGY, Ugel IR 39 AfuRyg # 8 #feerd w3 g+t 81 s+ g1 AR
=T AfEersil Bl Ugal B TET el (F9 31 °ch) ol a1 74X 15 fiie
gl

SuauTeae (3 AiEwIE Welld ) : 31T St g el €, STd! THETel e
5l

it \= g s - e 7, 2 e 8k < 1Tl weiey, ggel aR 11 gferd
TN WRBR H fifSRe 99 € 3R 3 Bfene fAf e 99 8, S o4t foeft TRar
H 981 991 I8 AEIfTh =T fad™ arell TRGR B 31T 371 g1 AN G
T BT ATBR gferdl 3R Afgeratt o foretr ...(asm)...

Sl SR AR : YS! &l T8l fHelr?
it v B e« § 7 §) 93 R eiel 81 S|
it daisR JeEoll : (IfFeH e ) Fa! BIeT a1 faaT 3|

7} <% O T : AR e I 981 93 U &1 H I SR SUAHTEIE S,
3Mach weFH A JErEA Sff F SR U WpR F IE e wran § o
3RO Jfee [AERl ATl Sit 1 U BRaS [l o 9" $T SIagHe 5d
AR far 1 STeR 14,1973 H o1 IHHA SBi Sl fordT o a8 § ale =l
TTEdT 1 Held Sl AT faRId & 7 Wel de1 o1 {3 e i) qa1 & &7 4
TR & G BfSATs YT 81 %8 81 H Wt TRg S I by 3 gl
qISTURY S ° WIS | fora o fb

Heed, H a3l Ui 3R A1 ATEdl § [ &9 31U I Uil H B8l &
5 IUGH BT, ARBRI TAT FHISDG T & §IRT 3R T G977 4R fRreqre
AT 2Ifh FH= 1
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G SR 3iiR Srggferdt STl dor fres a9l & f&ai o1 gaie v
{ R0 fHaT SITQT| A DIC BT T8 AP & 59 BIH H HHI DI 9171 781
SIEll z|Tf§’§’l 9 TSl U oY W § The superme Court overruled its many
dicisions. STy ®Is BIgA el © Sl U BIc Bl SlelT 2l S9 AR
RISTICTP $eaT-211h 81 A1 89 B a91bR & Jggfad Serdl & forg <
TG &, il 89RT Hahed © S ORT BT AT §7 a1 &b A1 21 307 3R
ST §RT RTad 3R 87 faenll gRT 99199 wRag &1 § rgHIGT PRl g
SEUEIE]

SHRI KORAMBAYIL AHAMMED HAIJI (Kerala): The hon. President
delivered his Address. The people of this country expect that the noble
traditions of this great country would be upheld and safeguarded. The main
function of every Government is to unite the country. In our country,
approximately, a hundred crore pepole of different religions, languages,
culture and different geographic features live together. So this country can go
ahead only with the co-existence and cooperation of different sectors of the
society. Unity in diversity is India's individuality. Our country can go ahead
only in this way. Any acitivity ignoring this fact will destroy our country.
Another vision of the Government is to work for the welfare and progress of
all the people and their general uplift, without any discrimination. It is also
the Government's duty to give equal opportunity to all the people and
bringing them into the national mainstream.

Protection of the geographical boundaries of the country is the main duty
of the Government-Insecure boundaries are dangerous for the safety of the
nation. Sir, we should try to solve all sorts of problems with our
neighbouring countries in a peaceful manner. I hope the Government will
continue with their efforts to solve all the problems, keeping this in view.

The Lahore bus journey was good. But we should see that the enemy does
not misunderstand our efforts for peace as our weakness.

A war will bring untold miseries to the people. Then the precious resources
have to be utilized for meeting the war. So, we will have to avert wars and we
will have to seek the path of peace. In the wake of the military coup in
Pakistan the Government should be more vigilant and alert and see that the
Military Government in Pakistan does not pose any threat to our country.
Effective and suitable measures have to be taken to eliminate delays in the
judicial system, as pointed out by our President. Due to various formalities
the judiciary has become inaccessible to the ordinary people. So, the outdate
formalities have to be repealed and justice should be made easily available to
the poor people. In the best interest of the people belonging to the southern
States, it is necessary to constitute a Bench of the Supreme Court in south
India. Before I conclude I wish to state that the Government should realize
the realities in our country and strengthen the unity and the secular nature of
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our mother-land. Thank you.

SHRI K.M. SAIFULLAH (Andhra Pradesh): Sir, I thank the President for
his Address and I support it provided it is implemented properly. In the
President's Address there is a mention about stability, welfare of OBCs and
minorities, 33 per cent reservation for ladies and a package of assistance for
the welfare of the families of the jawans who laid down their lives during the
Kargil operation. With regard to stability, the whole India is watching
whether there is stability in its true sense, whether the stability is for power
or whether the stability is for a prosperous India, because some of the leaders
who accused each other have joined together. In that context, the whole of
India is watching whether they will stick on to the stability of the country or
whether they will stick on to power. I request the NDA Government and
other people to keep up the image and get a good name by working for the
stability of the country and not for power. They have mentioned about the
welfare of the OBCs and the minorities. But they have not mentioned what
they are going to do for the OBCs and the minorities. They have simply
mentioned about welfare. In that context I want to tell the Government that if
they want get good name for the Government, if they want to remove the
apprehensions in the minds of the minorities that they are not for the
minorities, it is the best opportunity for the NDA Government to provide
some reservation for the OBCs and the minorities, both in politics and in
employment so that the apprehensions created against them will vanish. This
is the best opportunity for the Government to take advantage and give
reservation to the minorities and the OBCs both in politics and in
employment so that the bad name which was created by somebody else will
go away. I request the Government to take this opportunity and act
accordingly.

With regard to 33 per cent reservation for women, it was stated by three
Government. All the women and everybody was watching when it would
become a law. Still it stands as a dream. The President and the people say
that there is stability now. In that context of stability, I request the NDA
Government to introduce 33 per cent reservation for women and see that
their dream is fulfilled. As regards 33 per cent reservation, I would like to

oring to the notice of the Government of the NDA that in my State, in
Andhra Pradesh, Mr. Chandrababu Naidu, had already introduced 33 per cent
reservation in the Panchayat Raj Institutions, municipalities and local bodies
and everywhere 33 per cent reservation is going on.

[The Vice-Chairman (Shri Sanatan Bisi) in the Chair] So far as reservation
for minorities is concerned, it can be done by amending the Act. That is why
the State Government of Andhra Pradesh has given the right to all the
monority communities to become a member of the Panchayats and
municipalities. In every municipality and every Panchayat and Zilla Parishad
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there will be one or two members of minority communities to safeguard the
interests of the monorities. If the Government of Andhra Pradesh can give 33
per cent reservation and also reservation to minorities, why can't the NDA
Government do to? The NDA Government should do it immediately to
remove the apprehensions in the minds of the People. I would request the
Government to take this opportunity so that there is stability in the country,
so that this Government can rule the country for five years.

So far as Kargil is concerned, we are proud of our Jawans who fought for
the nation. By successfully testing nuclear weapons the Government has
created confidence in the minds of the Indians that we are also strong.
Whichever Government comes, we want a strong India. We must give full
support to our Jawans who have fought in Kargil. Thank you.

sl wwen R (MER) : SUqwIede A8Iqd, gl Sif 1 SH1 Aas1 bl
U] oAl U1 P TS P 91 GaIerd fopar 21 F gemfed weeufer Sft & 39
o gga-agd g=ydrs <1 @18l § b S8 WRSR &1 3 arel fadi # B
PR BT WIPT Q1 A b A, 2 S AT IR (AT TRBR T B
SRS 8?7 9™l A G1d §A? U 9 I8 a1 59 [ARIR A Pl T8 2| A% U Yfep
JHY B HHI & AR S aTdd H e ared! o) A T8 HE N MR e
ST Jeolkd PRAT ATAIH AT| H TRBR HT Hael & PV el W MBI
DR TGN b <1 FEGRATT Y 3TTaTe] HIYDHR B I g1 off R8T 8 3R f7are]
W RAP T MY 31 & o7 H g d &R vel it g 2l 3@ 54
SATETET DT B DT MY, UGl TRIGAST DI B IHT ST, AR §9 TR
foeioey 9 e 2, I8 § Srver Holtl Ieufy RISy & ST § SHHT
CAERSERICR RS

SO T 3R a7 & RTPT Sooid IFH 8141 aT1ST AT I 781 gl 3R 35
IR H F T A Isgufy St 7 98 faaR & arai & 7@ @ R i ue-a
qd St g TS § H DT & Soohd BN Ul St 7 I Sy
AISHS IR & IR | DI Ial 781 B 2| R of IS S7are 79 # & 2
3R T H i b 37eATaT Dls GART P 8] BIdl &1 AT To! AT H AT
WTH D TR H EX H T & SR I ABR H ST Dbl aIRE A SHIa Sii b qolrg
UY] B RS S SiI &b g AR B S &1 Y AISHS ofaR g 3 AThR Tl
FATHR TR BT WY QT B 1 b fory ATl 8 Sl & 37R T 3iR 377h
ST T IS IRT TET BT B 3R T aroy Y TE S uTr E1 I il TS e
BT Yieeld & b a7 H I ARBR Pl &1 <1 B 59 UR &9 < & oy
Had Th &1 I & fh BIT-BIC BRI H, TP oddl IR BIC-BIS bl HIRET
3R Gl Y| W7 Us HIfSTH SS& &1 g YA WR A1 9T ) S a1
TUI-9¥ $oX] Bl SiTel BT {31 Sy 3R |8} &1 & J1h{eT &1 sauH 8 af
ST VS IR Gl Fhdll B

ATEe8 PR b N H B 8] el &l PIs ¥l Hi-977 I8 78| 18l & b IFD
T BT, P & oY ST AR ASRT T S 3 & oy 951 2 3R A
T BT BRA ST
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T IR < § HN9 o9 FAferad I U aRIs 90 WRdR W] AT &
S} Y&d aTcl AT & 929 B © O sl B 9w ff § iR dsdl &t
TR WY g1 9 A B B & ford A § @ 3976 Ay Biide iR ded
TR BIAT  TUT YA 1 BIdT © | WTAdHR S bl &T dl N9l &g
TRE | BIAT § oIT s f24r9 €1 781 © | I8 SN0 BI-BIC ged] &7 WY 8idT
2 1 R g1 3 ATges oldR & R | Pal © 3iR WIS 3MTs. Td. 3. Bl 3R
W HEI Sl R8T & XA S Ale d Ul amges ofdR | 39 Fel AT SR
AT A &R IS YR BT 8 offdh Wiell TaR | @1 B 8! 9977 | d1gee
AR RSP & fory Mififea wrum g9 21 1) a1 I g5 el § 78
|

TEUfel ST 379+ JAFHHTYOT 3 T8Rd] AThaHT 79 Y g1 & aN H 7
frar 21 S8 98 f we1 ¢ % 59 9 &1 orfwm gama ¢ a8 wel § f5 98
3ifeRT 19 & 3iR 39 Wal § 89 IHIG IR Gohd © (b I8 99 Uid Al ab
B BT 30D aR A § U a1 SR FHe1 argiil| 9y, H [ER 4 ol §
3R 9 W& H dleld gY $s AT Gewi 7 [ fHa1 § 6 sorame |
efeferdl g5, BYRM g3l &1 AX 9 ¥ Ueh ehl, U T AT & b &9 ared
W%ﬁﬁﬂ"ﬁiﬁﬁﬁ%ﬁﬁwe are the largest democracy in the woeld. But

are we really a demcratic country.

3 321 9 3ne | SR TR B W1 F A AR I W B 3@ & A=
3R T8l W g1d BT € gt WifelT e W) ugd & 78 U g1 g §
qIgael’ T TTea AT 2 qTgaell SRR AP TSI I&d & iR g SR
BRAT Bl AR g § I8 9K et 75 21 § b RIS gs I8 ot 1957 4
ER B AT BRSISTAT H I8 IRbae aRIdh A A1 Y 37T AT 3R ISP
1 1974 3 STd ST YehTeN ST BT TG el o G <l STIUDBIRI Si 7 Pal o1 fh
H 1 G & S & doic 9199 9 81 S 1 gHae 99 T @
A & & f) ggi d=r R Hiope ot 3R A 379+ BrH1 A G AT | Afep 3 )
g™ M= # U8 el 71 B Nl DI SR Fel AT+ H AT & AT Al
BT TP B9 H I8AT Al BISH, A1 U8 HRWH, BRC Sl Y9T 98 I&T °,
399 99T BT WRBR &l Afead vu 9 tap =T foun 9 &)= g drfe
BHR <2 P AN FE! AT 4 I < qebl

Irsgafer St = 1= SINHTYr # BIC Al & T8 & IR | Fdi Bl gl A
3 3R g WRGR A {979 fraes 2 o i I &1 T+ 819y foean
Yl B9 S99e gadd Bl offhd a1 fdeT I8 & 6 e RamfAgoe™
HHIYE BT TS BT AT 3R e RIMVATZeH HHITH & dgd <@l oy fh
PIF-PIF I AT A BIC ST 91T V| fI8R & U R Bl dle B
a1 Tl el &l H Ared] § & a-iae Bl 7o Javd 81 «ife dae
8RR P Preax Te1| aiad & Sl gAY TR IR Uasl, 98 U el 3R dve
et fER AgH! fHeT®ms U U= 91T SATT ST U1 U §91917 FOTRAepT arvaa
H Jfasy g
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S Gep U1 Hid S99 RTehT Ferfd H Hias 81, Sl $Sigdelc SaaHs e
T AT AT I1RT 81 1 hdd fI8R B MR BIel ST dl 399 f[IeR &
SN DI AFRIS $Y I §:@ Yo U a1 3R HebR § AU I FH
P H [98R ¥ Al §, B9R1 [I8R, WAHR & IR [I8R B8 7 916 Bl
gUc § XgdT &, SMHI-SIHT 3RG9d 81 S1dT 8, b -1 Bl Bbls Aol 71 8 3R
IET B9 Pdel BI-8R PRI IT YR WRBR J AT fh WRT ARG 971G b P
g, 916 W & foI B 7HH < < SUA P a1 81 gl [I8R 3R IR
T B AR AT, G2 B8 Y Al YR IR D AT 9IRS b dT8% 4 377
2, erR § 3 9fea urer 9, fRATe | S oIy 3Tl 8 3iR 3R fI8R &
IR $ &A1 § ggh? 10 H et 81 39 8Tad Bl 98 & folg U1l & A1
T SIS qIex held HHILH g1 I1av| S db I8 drex d-orie 31 d1ex
Bl BHIYH Tl I SITYT 99 O f[8R Bl 91 @ aue | Ta a1l <ff
JHT &1 H & 91 DI 39 AIel, 8% IR 39 Ga H dadl o7 gsl I1.41. g ot
PR b T H g Pel AT AT, W Yo NSIcY2 & 989 P IR H (b SHqP]
STl B ST ¥R § fobeg o) I 5 T2 gl § aaiH SRBR H et Hot
39 foon # Sfud sRars o

T I HEDR H 1 a1 TS BT [ IR H S $& gail, 89 99
ST &1 UTfpRaIT W 3R UIfHRAT o PRI AR GAR T BN A §ESIL
IR B gfg g 81 AR T P <R Ul TRE-TRE b XN YU BT PR I8
21 e XRH B e F g9 & o, WRIPR & fI8R BT 11 AUTed Bl
e} 8, $SI T dTeX 8, 98 984 81 URY dle} 8 MR Qs & a9t
B8R &1 I 21 1 gall & a8 Wl UIRY dIsx &1 4 599 Ul & [ i el &
A1 ST X € SAB! B AT STQT Afh Tt & A1 S FHART diex 2 3iR
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5.00 P.M.

SHRIMATI JAYAPRADA NAHATA (Andhra Pradesh): Sir, I would like
to congratulate the Government for taking a resolve to start the second
generation reforms, multi-sectoral growth and also the pledge to overcome
the scourtage of poverty, unemployment and discrimination, and the usher in
an era of economic and social change. This is a bold departure from the past.
It is clear from the persual of the President' Address that the Government has
decided to give top most priority to social sector development. In the field of
education, a separate department of Primary Education and Literacy has
been created. The Government also proposes to announce an action plan to
give a greater thrust to female literacy and primary education, besides
formation of a programme for provision of primary school buildings for all
unsound habitations. Apart form the formulation of a National Health
Policy, the Government has decided to improve the rural infrastructure. The
Government has made a firm commitment to provide clean drinking water to
all the villages in the next five years.

Sir, coming to the crucial point of representation of women, I would like
to draw the attention of the House that women constitute half of the
population of the world, but they are a politically deprived lot. This is not a
myth, but a harsh reality. I would also state that giving of administrative,
legislative, political and economic power to women is the most burning issue
of the present-day world. But is spite of the plans and promises of the
repective Governments is most of the Afro-Asian countries and elsewhere,
the members of the fair sex, at times, become the target of various kinds of
injustice, physical violence, mental torture, discrimination in employment,
etc. Sir, almost all the constitutions of the world talk of equality between
men and women. But, in practice, the latter is the loser and the sufferer.
According to a recent U.N. bulletin, women have not achieved equality with
men in any country. No one has raised his or her voice in this respect. It
seems to have become an accepted norm in the corridors of power that men
have to be given the first preference. This tendency has to go. It is a matter
of dismay that in a large number of countries, across the globe, there is no
urge in men to share their powers of governing the society and running the
administration with women. I would like to say that no national could
prosper unless there is a serious effort to empower women, and invest in the
girl child.

Keeping the plight of women in view, I am happy to note that the
Government has now decided to reserve, through legislation, 33% seats for
women in Parliament and State legislatures. I hope this will be done as early
as possible.
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Sir, I am happy to say that my Guru, my mentor and philosopher, late
Supremo Shri NTR, has introduced me to politics and has given me the
social status at an early age. He has also given property rights to women. I
am really happy to say that our hon. Chief Minister, Shri Chandrababu
Naidu, has taken many steps in order to empower women. True to his
commitment, he allocated more number of seats for women in the Assembly
as well as in the Parliament elections, than any other political party has done.
The TDP is the first party to pass a resolution favouring 33% reservation of
seats for women in the Legislature.

I am very happy that the Government has decided to provide free
education to the girl child up to the college-level, including professional
courses, and setting up of a development bank for women entrepreneurs in
the small-scale and tiny sector, which will go a long way in resolving the
sufferings of women." Sir, I congratulate the Government on this prevision
and I sincerely hope that our friends in the Opposition would extend
cooperation, especially in regard to pssing the proposed legislation which is
being brought by the Government very soon.

I would also draw the attention of the House to the extensive damage
caused to public and private property in Srikakulam district in Andhra
Pradesh, as a result of the cyclonic storm'which struck north coastal Andhra
Pradesh on 17th October, 1999. In this context, already, our dynamic Chief
Minister Chandrababu Naiduji, has requested for Rs. 40 crores as initial
assistance for relief. I would, therefore, humbly request the hon. Prime
Minister to release the amount as asked for by the State Government.

Once again, [ am thankful to the President for addressing the Joint Session
of both the Houses. I am thankful to the Chair for giving me this opportunity
to say a few words. Apart from this, the Government of Andhra Pradesh has
submitted a memorandum on giving relief to farmers who have suffered
heavy losses on account of the drought in the State. I hope, the Government
will, definitely, come to the rescue of the State Government for helping the
drought-affected farmers also.
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SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Vice
Chairman, Sir. the President, in his Address, has carried out a very
comprehensive and detailed survey of what the Government proposes to do
in the forthcoming administration. In his Address, tribute has been paid to
our officers and soliders who have made a supreme sacrifice in Kargil. It has
also been mentioned that the Kargil conflict has also underlined the need for
modernization of our defence forces. I wish to say that independent India has
a long histroy of neglect and sidelining of our armed forces. This has
generated an unhealthy degree of skepticism and cynicism within the armed
forces. Almost all the Governments since independence have made promises,
but they have not kept those promises. It is not good for the armed forces. It
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is not good for the nation because it adds fuel to the feeling that God and
soliders are remembered only in times of need, and thereafter they are
forgotten. Kargil'99 is merely symbolic. Four hundred and sixty-two officers
and men have been killed. I am going by newspaper figures. They may or
may not be accurate. Six hundred and eighty-four officers and men were
injured earlier. I would like to state that these figures are symbolic because
this is the fifth time that Indian Army and the Indian Air Force have fought
at this very place in Kargil. The first was in 1948, then twice in 1965 and the
fourth time was in 1971. In 1999, it was the fifth time that our forces have
fought the same enemy at the same place, that is, at Kargil. India achieved
Independence on 15th August, 1947. The Indian Army and Air Force was in
action in Kashmir within three months, that is, on 27th October, 1947 and,
since them they have fouth three general wars with Pakistan; one general
war with China; and an almost continuous succession of insurgencies, proxy
wan and internal security operations. A saying has come up in the Army that
the nation has been at peace, but the Army has always been at war. As a
resul. of this, in addition to the figures that I have quoted in regared to
Kargil, which, I say, are only symbolic, since 1947, the Defence Forces have
lost in the neighbourhood of approximately twenty thousand soliders and
about three times that number have been injured. One hopes this
Government will honour the promises it has made because armies, navies
and air forces are not created overnight. They require time, they require
money, they require attention, they require dedication and I would like to say
that they also require love. The defence expenditure has been a subject about
which

all parties have said that it should be reduced. This is logical, but I am afraid
it is not applicable to our country because we live in a very unstable and
dangerous part of the world. It is incorrect to view defence expenditure as a
mere question of defence versus development; rather, I think, we must
reorient our outlook and visualise defence expenditure more in the nature of a
life insurance for the nation. It has to be paid. The Government must make'
up its mind to devote three per cent of the G.D.P. to defence, on a sustained
basis. The defence forces also base their development on a series of Five Year
Plans, internally drawn up, internally scrutinised, internally presented. For
example, the 8th plan was from 1992-97 and the 9th defence plan is,
hopefully, in progress from 1997, which will last till 2002. But I regret to say,
Mr. Vice-Chairman, that our defence plan has been a total farce because
finances have neither been adequately allotted, nor have they been allotted on
an on-going basis.

I now come to the question of civilian control over the defence forces.
Civilian control over the defence forces is the very basis of a democratic
system, and it is the basis of the democracy that we run in India also. But I
am afraid civilian control of the armed forces pertains to civilian, political
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control. It has been aberrated, it has been distorted, in our country to mean
civilian bureaucratic control and there is a great deal of heart-burning within
the Services on this issue. This is not good for our armed forces, is not good
for our country, is not good for our Government.

This must be corrected by giving the Armed Forces their requisite say is
decision-making in departmental matters of defence as well as in national
security. The present Government in its previous incarnation, if I may use
the word, had proposed the integration of the Service Headquarters with the
Ministry of Defence so that the Defence Forces would have a direct say in
decision-making on the Armed Forces. I would urge upon the Government,
when they develop the defence planning further, to see that this plan is put
into execution.

Procurement procedures for equipment must be simplified and revised,
because these procedures take an unusually and unduly long time to finalise.
The price of an equipment, which is contracted for at a particular period of
time, by the time the procedural formalities are completed, increases
manifold. We speak of inflation. Seven per cent inflation is the usual figure,
but as far as defence equipment is concerned, inflation figures are more, in
the region of 20 to 30 per cent a year. So, if we think of acquiring a piece of
equipment in one year, if our decision-making process takes three years, 5
years, 10 years or 15 years, by the time we agree to accept that equipment,
the whole price is beyond our reach.

I have recently read in the papers that the Government has decided to
acquire new equipment for the Army and the Navy, without going into the
details, may I say that procurement of these equipments were proposed five
to ten years ago. And now, under the impetus of the Kargil operations, under
the impetus of the Kargil blood-letting, we have now suddenly woken up and
have decided to import these equipments. This is not a new story, it has been
happening since 1962. After every war we have fought, similar pious
sentiments have been expressed and, after a while, they have been quietly
forgotten.

Structured plans for acquisition of equipment are drawn up, are ignored,
are delayed, until there is an operation, men get killed, officers get killed,
and then, suddenly, there is a rush to spend money to acquire-equipment.
This must not happen in future.

The proposed integration of the Ministry of Defence and the Service
Headquarters must be done on principles of modern management. They are
top heavy; they are unwieldy and they must be restructured to enable a fast,
quick and a streamlined modern decision-making.

94



Motion of Thanks on the [27 OCT. 19991 President's Address

The National Security Council has been established, but I do note there is a
grievous omission. The National Security Council, incidentally, is not a new
idea. It was there is 1947, when Lord Louis Mountbatten, the first Governor-
General, proposed, a Cabinet Committee on Defence, in which the then
Prime Minister, the then Defence Minister, the Home Minister and other
Ministers were part of. In that Committee, the three Chiefs were Attending
Members. I notice that in the National Security Council, * as presently
constituted by the present Government, the three Chiefs are not Attending
Members. I think this lacuna should be removed.

The Arun Singh Committee Report, which was formulated sometime in
1980, has been gathering dust. I am aware of the contents, but since it is a
matter of detail, I would not like to go into it here. The Arun Singh
Committee Report must be studied and implemented.

As far as indigenisation of the equipment is concerned, the Defence
Research and Development Organization plays a very major role in this.
Allocation to the DRDO must be increased. I would like the Government to
ensure that the DRDO is also held accountable and responsible for the
progress of the various experimental measures that they are taking so that we
have, at the end of their efforts, something tangible on the ground. We had a
long history of projects which have gone on almost permanently; at the end
of it, the desired equipment is still nowhere in sight. Defence production
factories, ordnance factories, defence public sector units, must have similar
norms of accountability These norms should be imposed upon them. They
must be made to understand that what our Armed Forces require is good
equipment at compatible prices, of a compatible quality, in a compatible
time. With that, I will conclude my statement this evening, by thanking the
President for his Address. Thank you, Sir.

SHRI KULDIP NAYYAR (Nominated): Mr Vice-Chairman, Sir, thank
you very much. I want to draw your attention, the attention of the House, and
the attention of he country, to the diplomatic aspects of the Kargil opeation. I
want to commend the Prime Minister for having led the whole thing with
sagacity and restraint and we have come out very successfully. I want to
know about the meetings between Mr. Niaz Naik and Mr. Misra. There were
about five visits to Pakistan and to India. We do not know what was behind
them. It has been said that they had the official blessing. But what was it
about? I am told this was part of the agreement reached in Lahore. The
House, the nations does not know about it. What was it? It has been said that
Mr. Nawaz Sharief had paid the price? Is it so? The information is that he has
been beaten up two or three days ago. I am sure that the Government is
aware of that. If Mr. Nawaz Sharief has paid the
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price for trying to reach an agreement with Vajpayeeji, then, don't we have
any duty?

I would like to know whether it is a fact that Mr. Clinton, President of the
U.S.A. was very emphatic that we should talk to the military Government in
Islamabad. Our Prime Minister has very rightly rejected it. But is it a fact
that there is a pressure that we must talk to Gen. Musharraf? As our Foreign
Minister had said earlier, there will be no talks with Pakistan until they end
the cross-border terrorism. Unless there is some kind of a democratically-
elected Government the, we cannot talk. Now whom should we talk to? This
takes me to the question on our side of Kashmir. Sir, Pakistan has taken itself
out of purview. But we must do something on our side of Kashmir. Kashmir
is Kashmir. There were allegations from very responsible persons. Two
former Union Ministers, Mufti Saheb and Soz Saheb, have stated that the
elections in Kashmir were rigged. If that is so, what has been done? Don't we
have any duty? I personally think, this matter calls for the appointments of a
parliamentary committee to go into these allegations.

Let us talk to the people in Kashmir because it is very important. We are
not after the territory, we are wanting the people of Kashmir with us. And
this Parliamentary Committee may be able to know what is happening there.
The TADA which does not exist in the rest of the country is still operating in
Kashmir and people are detained without any rhyme or reason. From all
sources it is clear that, the administration in the state exists only on paper and
it does not exist on the ground. Don't we owe any duty to that part? When we
are enjoying democracy in the country, should not the people of Jammu and
Kashmir also enjoy democracy? It is no use only sending forces. Maybe you
have to deal with terrorism, but I am reminded of an incident. One Chief
Minister of Jammu and Kashmir—who is now dead—came to New Delhi to
talk to the Prime Minister of that time here—also dead—and said, "I want
two factories or two public sector undertakings in Kashmir". And the reply of
the Prime Minister was, "I can give you two divisions, but I cannot give you
two factories." Now, if you are not willing to invest there, if our problem is
always that we have to win it over through some kind of force, the police or
the army, then, what message are we sending about our democracy, what we
stand for? All the time we are saying that we are going to help them
economically. Vajpayeeji also said so. But there is nothing reaching there.
And there is so much of corruption. I very much emphasise that the
Parliamentary Committee must be appointed to go to that place to tour the
State and also try to negotiate with the people there and talk to them and also
find out if the election which has been held has been a rigged one. I mean,
the percentage of polling has been so low. In that case, maybe there is a need
for fresh elections. Let us have a fair and independent election. We want
Kashmir. It is part of our country. But we should also see
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to that is democracy there. As I said, they also Know what democracy is in
this country. My feeling is that the problem in Jammu and Kashmir has been,
for years, that while we have practiced one kind of democracy here, it has not
really been allowed to be applied there and we are in the midst of this kind of
trouble.

Probably, somewhat the same thing is in the north-east. Not many people
go there. But whenever you go there, you feel as if democracy is not allowed
to prosper there. I recall, when I was briefly India's High Commissioner in
London, Phizo died. He said, "My demand, my experiment has been wrong.
Nagaland must have some kind of status within India". If it is within India,
then, what is the problem? We can apply Article 370 there also. That is not a
problerm. Autonomy can be given. But is anybody making some effort about
these things?

I think the Vajpayeeji Government will tomorrow be judged on the basis of
how it solves the two problems—the north-east and the Jamu and Kashmir. I
am not talking of Pakistan. I am talking of our own area. How do we sort out
these problems?

Lastly, Sir, I would like to lodge a complaint. A caretaker Government is a
care-taker Government. Parliament consists of two Houses, the Rajya Sabha
and the Lok Sabha. I tried my best. I wrote about it. I wrote to the President. I
wrote to the Prime Minister saying, "This is the Rajya Sabha. Let it meet. Let
it have some kind of say on the Government. Nobody heard me. I think the
time has come when the Rajya Sabha must assert itself. The Rajya Sabha is a
part and parcel of the Parliament and some method should be evolved
whereby the Rajya Sabha is also taken into confidence. When the Kargil
conflict was going on, at least, the Members of the Rajya Sabha should have
been informed about the whole conflict. But it was not done. It is really a
tragedy. As far as I am concerned, I can say: "Look here, I have been here for
two years. There have been two elections within six months and my period
has shrunk by two, three months." I request that the role of the Rajya Sabha
should be discussed separately. The Rajya Sabha, being a Council of States,
is a continuing House. This House must have a check on Caretaker
Governments.

SHRIMATI JAYANTHI NATARAJAN: Sir, I rise unfortunately not to
endorse the Address of the Hon'ble President to the Joint Session. Sir, I have
been carefully listening to the speeches that were made yesterday and today.
"While, on the one hand, I deeply appreciate the Government for extending
the olive branch towards the Opposition, seeking reconstruction of India,
seeking regeneration of India, seeking a constructive basis on which to build
the country for the future—indeed, this should be the endeavour of every
single citizen of the country and I welcome this attempt on the part of
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the Government— I would like to place on record that it is not so easy to
brush aside a fundamentally flawed foundation, it is not so easy to forget the
past thirteen months, the past elections that have taken place, the important
events that have been dispatched with a certain cavalier attitude because these
are events which have a pfofound and far-reaching significance for not just
today's Indians, but the entire future generation of India, and I speak, Sir,
particularly for the women of this country who have had, till today, very little
say in decision-making, very little say in the process of decision-making.
How can we embark upon a reconstruction that is based upon a
fundamentally flawed foundation? How can we embark upon a reconstruction
which is based on an election mandate that has been secured without any
fundamental principles or ideology? How can we embark upon a
reconstruction by forgetting the tremendous sacrifice made by nearly 500
jawans and by over 600 of them who were wounded. Sir, celebrating the
victory diwas in Srinagar, on the death of our soldiers, was an act which was
extraordinarily in bad taste. There were intruders in Kargil. We have
differences of opinion. We believe, the Government has been guilty of gross
negligence in allowing the intruders to come in the first place. Many of us
believe that the Prime Minister embarked from Pakhran to Kargil by bus. But
the events at Pokhran set off what happened at Kargil and there has been a
gross negligence. But these are not matters to be spoken of lightly. Therefore,
I will not speak of them lightly. I will only say that it was extraordinarily in
bad taste; to celebrate it as a victory day because it was certainly not a victory
day for the families of those jawans who were killed, for those jawans who
were wounded, for those widows and children who are languishing without
the members of their families who were killed in the war. It should have been
a day of mourning; it should have been a day of introspection, it shold have
been a day when the country took stock of what stand it had taken, why these
lives were lost; why we are not able to build bridges of friendship with our
neighbours, why it has become a gesture of strength to take on our
neighbours and kill people. What happened to the legacy of the freedom
movement? Sir, this is a fundamentally flawed theory on which the concept
of a jingoistic nationhood is sought to be created by the present Government,
which I deeply regret. How can we forget the terrible consequences of
nuclear weaponisation? Sir, I find it utterly appalling when they make this
claim that the bomb and Pokhran tests had enhanced our prestige. I have no
hesitation in standing up here and saying that this country does not need
nuclear weapons. [ know, many of my colleagues may disagree with me, but I
have very good reasons for saying this. How do we forget the terrible
consequences of this nuclearisation? Sir, how do we forget, above all,—just
not based upon the past, even based upon what Mr. Advani, the Home
Minister, has said,—based upon what the President's Address has said.
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the dangerous sugar-coated fascism that is being offered by this Government
as a palliative for instability, a fixed term for the Lok Sabha, a fixed term for
Parliament? Sir, it is fascism, a sugar-coated fascism, and I will come to that
later. Therefore, these are fundamentally flawed theories which have been
offered to a troubled nation because they have been coated with sugar and
presented to us as a panacea for all evils. Sir, the Twelfth Lok Sabha was one
of the shortest Lok Sabhas in the history of India, and I think—and I stand
correct if I am wrong—it was the shortest Lok Sabha in the history of this
country. It lasted for 412 days. We all know the troubled history of the
Twelfth Lok Sabha; there is nothing for me to go into it any more.

As regards the Thirteenth Lok Sabha, Sir, I would like to make here one or
two very important points. Sir, the Thirteenth Lok Sanha elections were
fought and the mandate that was secured by the ruling party is a mandate that
was secured by a Coalition that exists without ideology. Sir, I am sorry to say
that far from moving from the basis of ideology into a cohesive alliance, it
seems to me—and I say with responsibility and I say with respect—that in
my own State, Tamil Nadu, the Parties like the DMK and the ATADMK
which were on opposite side of the spectrum have simply changed over to the
other side to suit their own purposes. I ask myself, "What ideological basis is
it that these Parties have shifted their stand and have gone over to a
completely opposite side?" Sir, this has happened all over the country. This
has happened in Haryana, this has happened in Tamil Nadu, this has
happened all over the country. Sir, the reason why I am pointing out this is
not to score a narrow political point. It is easy for Mr. Advani and for the
Prime Minister to say, "We put all the contentious issues on the backburner.
We will not talk about the contentious issues. Let us talk about building the
nation." But I have a major problem here, Sir, because the parties which are
part of the NDA in Tamil Nadu, for example, the PMK and the MDMK, in
their election manifesto have said that they will seek a separate EELAM in
Sri Lanka. The BJP has, of course, kept out of this by not having a manifesto
at all. The BJP I think, is equally significant, which has given the Prime
Minister to this country, or, in whose name these elections were won does
not even have a manifesto.

SHRI SANGH PRIYA GAUTAM: Last year, we had our manifesto and
we were working on that. ...(interruptions)...

SHRIMATI JAYANTHI NATARAJAN: The NDA had a manifesto. The
BJP did not have it. Sir, certain things, which I say, I can only say, based on
what I believe in. Sir, I cannot make certain people understand; it is not
possible. It does not lie within my capacity to make those people understand,
nor is it my duty! Therefore, this manifesto stands for a better ideology. I
don't want to take much time of the House. There are only two or three
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remarks which I want to refer to. Nobody can dispute when I SAY that every
single item in the NDA's manifesto is almost the same as that of the Congress
Party's manifesto. So, what the BJP and the other NDA parties have really
done is this. They cobbled together an alliance for the purpose of coming to
power, and these things, according to me, is suspect. All right, they have
come to power. But I now call upon them to make sure that the conflicting
claims of their various partners—for example; the PMK has now said in
Tamil Naidu that they should allow the sale of liquor, that they should allow
the sale of arrack, that they should liberalize the prohibition regime, are
resolved. The Chief Minister of the State has already said that it is not easy to
do so. But there are divergent, totally divergent views, on very important
issues among the alliance partners. The only reason why they have come
together is for the sake of power. And, therefore, to call this a mandate from
the people, is, I think, stretching the truth a little too far. Another very
important issue about the elections— Sir, I will not take much time of the
House—is that these elections have never, in the history of this country or
any other country, been characterized by such a low level of debate. Again, I
do not want to waste the time of the House. I am deeply disturbed, as a
citizen and as a woman, at the kind of talk on the women of the country that
senior leaders of the NDA have indulged in. Mr. Pramod Mahajan compared
Mrs. Sonia Gandhi, the President of the Congress Party, with Monica
Lewinsky. How can a Cabinet Minister refer to a Leader of the Opposition
like that? Comparing her with Monica Lewinsky. What did Mr. George
Fernandes say? He said....(Interruptions).

Please, let me make my speech. (Interruptions)
THE VICE-CHAIRMAN (SANATAN BISI): Gautamji...(Interruptions)

SHRI SANGH PRIYA GAUTAM: Earlier, you were in <he Congress
Party. Now you are talking about other parties. You have crossed the floor.
What for? Everybody is sitting here for power.

SHRIMATI JAYANTHI NATARAJAN: What are you talking about? I
am saying that this election has been characterized by an extraordinary low
level of attack against women.

AN HON. MEMBER: Who started this?

SHRIMATI JAYANTHI NATARAJAN: Shri Pramod Mahajan started it;
Shri George Fernandes started it, Dr. Murli Manohar Joshi continued it; and
the Prime Minister did nothing to stop it. It was an extraordinarily low attack
on women. It is a shame; it is a blot on Indian civilization. You should be
ashamed of yourself to be sitting there. (Interruptions).

THE VICE-CHAIRMAN (SHRI SANATAN BISI): Madam, please
conclude now.
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SHRIMATI JAYANTHI NATARAJAN: Yes. I am coming to the next
point. I will make just two more points. The other issue that I would like to
talk about K...(Interruptions). The House has been extended. (Interruptions).
The House has already been extended. The other issue that I would like to
raise is that the lead motive of this Government seems to be to militarize, to
muscularise and to masculanize. We say, we are together, we are a great
people. We welcomed the Bomb. We say that we have joined the elite
nuclear club. But then, Sir what is there to be so proud about a weapon of
destruction that was cynically tested on the Buddha Purnima day? We are
celebrating the 50th anniversary of Independence and the Prime Minister, in
one stroke, totally erased the legacy of the freedom movement, the Panch
Sheel, non-alignment, non-violence and the dream of a world of alternatives.
Sir, there was so little a debate on the cynical attempt by the BJP to create
this jingoism. I just want to read this and then I will conclude. The concerned
citizens of this country are saying this.

Whilst applauding the undoubted capability of our scientific and
technological community, let us understand clearly that there was never any
doubt or question and it certainly did not need these five tests to denonstrate
about the talent of our scientific community. For the BJP to claim political
mileage and the credit for acting tough and decisively is another myth. Those
who have made these tests possible have been working quietly and invisibly
for over two decades and every government in power has contributed to that
process. There is no question that the nuclear—haves, as with many in the
developed world, have demonstrated cynical double standards with regard to
the less well-to-do countries. Sir, in fact, the CTBT, and the need for total
disarmament have been appreciated by everybody. Equally, our right to
develop our technological and scientific base is unquestionable and has been
demonstrated in countless ways. Today, we have forfeited that position.
Today, we have voluntarily chosen to forfeit that position and given up the
intrinsic civilizational values for which this country has been respected the
world over, for some questionable short term gains and the right to join
precisely those nations and that club whose values we have ridiculed in
public fora all over the country. Most importantly, Sir, we have lost, or,
certainly postponed, an invaluable opportunity to build peace in our own
region and we have more certainly laid the ground for another arms race.

6 P.M.

Just look at the number of things that this one bomb could have cost us.
This one nuclear bomb can finance the construction of 3,200 houses for the
rural poor under the Indira Awas Yojana. Each Agni missile can finance
annual operation of 15,000 grassroot rural primary health centres. Each
missile production facility can finance two time, more than what the Central
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Government had funded in 1998-99 for treating 7,50,000 hectares of rain-fed
areas under the watershed development programme. So, the list goes on. We
are trying to create a nation where the women of this country have no choice
at all. All that we want to do is to prove the macho credentials of this nation
by creating some pseudo security problems when the people are actually
suffering from lack of drinking water and housing for all.

Finally, since Mr. Jaswant Singh, the hon. External Affairs Minister is here,
I would just like to make one plea to him. In the forthcoming SAARC summit
there is a proposal, the SAARC Convention on Preventing and Combatting
Trafficking in women and Children for Prostitution. This is a draft which is
going to be signed by all the SAARC countries and India has drafted this. The
draft is seriously deficient in many ways because it just provides for
commercial prostitution and trafficking in women when money is exchanged.
It does not provide for the kind of trafficking that goes on in domestics, it
does not provide for the kind of trafficking in which children are abused, both
sexually and as domestic workers. Many NGOs have approached the External
Affairs Ministry with certain corrections to this draft. I am told that the
Ministry had given them a very poor hearing. I would like to make a personal
plea to the hon. External Affairs Minister that before the SAARC summit,
please talk to us so that certain very important concerns that have been raised
by the NGOs regarding trafficking in women and children can be at least
presented to the Government before India becomes a signatory.

My last point is about Cauvery. In fact, I had given an amendment. But,
unfortunately, I was not here to move the amendment. Therefore, it could not
be incorporated. The President's Address does not mention a word about
Cauvery. Half the election was fought on what the BJP Government has
prided itself, that is, solving the Cauvery water problem. What has happened
now is that rains have come and, therefore, the problem does not have the
crucial edge which it had earlier. Cauvery is the life blood of Tamil Nadu. It
represents the difference between life and death to the people of Tamil Nadu.
I don't want to waste time by going into the history of it. The fact is that it has
gone up to the Supreme Court; it has gone up to the Cauvery Water Tribunal
and since 1974 we have had over 30 discussion, bilateral talks, between
Karnataka and Tamil Nadu. The people of Tamil Nadu have over 22,000
hectares of land where the crops are completely failing unless the rain comes.
The Government of Karnataka continues to build dams. I am not going into
that. The process of dialogue was on. The Prime Minister had called the
Chief Ministers for a meeting and the Karnataka Chief Minister said that he
was unwell and unable to attend the meeting. I am not casting any aspersion.
Some say it was because of the elections. Now, there is a
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complete silence on Cauvery issue. I deeply regret that the President's
Address has not made any reference to how he hopes to solve this problem.
There are three or four doctrines which are used to solve the problem. One
geographical question is this—since the waters begin in Karnataka whether
Karnataka has a prior right as an upper riparian State or whether free flow of
water should be permitted to the lower riparian States. All these issues need
to be sorted out. I would, therefore, urge upon the Government, through you,
Sir, not to wait till it reaches a flash-point and riots take place next year and
to immediately start a dialogue when the rains have come and when
everybody is very cool-headed to solve the very important problem of
Cauvery Water. Otherwise, this will create unnecessary tension between two
friendly neighbouring States.

THE VICE-CHAIRMAN (SHRI SANATAN BISI): Hon. Members, I have
to make an announcement. The hon. Minister, Shri Jaswant Singh, has jot
some other appointment. He will make the statement tomorrow and
clarifications will also be taken up tomorrow.

THE MINISTER OF EXTERNAL AFFAIRS (SHRI JASWANT SINGH):
Sir, let me make the statement today and the clarifications can be taken up
tomorrow. I did not want to fracture the discussion that is taking place on the
President's Address.

SHRIMATI JAYANTHI NATARAJAN: Sir, the statement can be made
tomorrow.

IuTEIE (31 AT 9f) « I fSaTss gan © 1 31sl 99 et o1 61

37l T AT BIRIH (ST U : [SHATSS B aTed A1 MY 7 3R §H AN 5l
P! Bl B AU

#t gera=a g IREIfTT (STR U @ SHB! Bl of ooyl ot T H3T
ST STaTe <11 Ueh BT &l § 1ot

3t S fg 59 R ugd @ vl 81 gar 2 % aret rguf St &
YT U Tt 31T B FHIT &1 3R WeTTHT S BT STR Bl & | I Y&l &
T 81 T 2 3R AT AT Gl BT 39 914 BT Y8R HRAT RIS Ierd T8l
BT I8 T4 3TST T &1 S|

SATET ¥ SATET Hel WR SR TR A GeTH! S el a8 SHP] Sid1d
S ..(cgaem). .

37t gera~ Rig I@Efern : TeTTHT St 12 991 S99 § S| U Hel 59 (oY
g Iyl

Syaures (3w ARk < omg Aoy 1 § i @1 § 1 79 W, |eA J8
RS o T 21 37T SHDBT WA FRAT Bl TS F P |0 FH BT 51 el
AT ST $HHT IR S|
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st Tt Rig Irq@ifera : e 11 991 F 12 991 9% 9 W 989 8 SY| TARY
WIS B g <l BT

Saaureae (2t gaH Al - S b w9 81

oY gorda R @R : 31T 917 I8 Hel 11 9 12 o1, T T 8l Apall
gl

SovrTeger (st were faR) - g9 R A B9 | 7Y fhar gan € b gael
3ITST G HRAT & | HaR ANl 7 for fora ganm 21

SHRI VAYALAR RAVI: Sir, once a decision has been taken. It should not
be changed every time.

SHRI JASWANT SINGH: Sir, there is another request which I have to
make. I would explain why this House should sit for some more time. The
other House is currently voting on the Constitution Amendment Bill for
extension of the reservation for Scheduled Castes and Scheduled Tribes and
that message has to come to this House which will enable this House to take
up that business. That is another reason why we should continue.

SHRI KAPIL SIBAL (Bihar): Mr. Vice-Chairman, Sir, I consider it a
privilege to participate in the discussion on the President's Address. But
because of paucity of time I will limit my comments to one or two topics. In
fact, I will focus the attention of the Government to Para 10 of the President's
Address which enunciates, what is called, the Draft Nuclear Doctrine'. Para
10 says that this Draft Nuclear Doctrine has already been prepared and
presented for public debate. I think this is for the first time in the history of
any country that a Draft Nuclear Doctrine prepared by the NSAB is being
presented for public debate without the Government first enunciating its
position. We still do not know what the Government's stand on the doctrine
is; and yet, we are asked to participate in public debate. But having said that,
let me go into some basic features of this doctrine because like everything
else in the President's Address, which is replete with platitudes, there is no
reference to the prevailing ground reality. What is being evolved in this draft
nuclear doctrine is the concept of a credible minimum nuclear deterrent.
Now, it is very important to understand this concept. What is a credible
minimum nuclear deterrent? With reference to which nuclear power are we
talking of a minimum nuclear deterrent? We do not know that yet. We know
for a fact that Russia today has 11,000 nuclear warheads. We know for a fact
that the United States has 8,500 nuclear
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warheads; Ukraine has 1,500 nuclear warheads; Khazakhstan has 600 nuclear
warheads; China has 300 nuclear warheads; Belarus has 36 nuclear
warheads, and in the times to come, probably Iran, Iraq and some other
countries also would join the list. Israel itself has 300 nuclear warheads. We
will also develop them in the years to come. So, with reference to which
country are we talking about this and for whom is this, deterrent meant?
When we talk of the concept of a minimum deterrent, it must be with
reference to some country. And when we talk of the credibility of the
deterrent, when we talk of a credible minimum deterrent, the credibility must
be with reference to some country. It may not be credible for the United
States. It may not be credible enough for Pakistan. But in this draft nuclear
doctrine, what is mentioned is that it is with reference to every country in the
world. This credible minimum nuclear deterrent will be applicable with
reference to every country. I don't understand this First, the Government
must explain what this concept means. Then, Sir, what is even more strange
is the statement in this draft nuclear doctrine of no first use'. In other words,
India will never use it first, so, we will wait for somebody to attack us. The
deterrent is meant to deter others form attacking us. But when somebody
attacks us,—because it is a 'no first use' doctrine—we should have adequate
capacity, adequate retaliatory capacity, to respond. If somebody attacks us,—
we do not know who that somebody is—them, we will have to assess
whether there are enough nuclear arsenals in our possession so that we are in
a position to retaliate adequately. The third aspect of this doctrine is that we
will not use our nuclear weapons against any non-nuclear State; also, we will
not use these weapons against a country which is not aligned with any
nuclear weapons State.

These are the three broad features of this doctrine. I don't want to go into
other technicalities because we have very little time. But one of the features
which I wish to point out is that this nuclear doctrine is based on a triad
concept, that we must have an aircraft which can deliver warheads; we must
have mobile land-based missiles, and we must have sea-based missiles. This'
is the triad. In other words, we must have nuclear capacity in the form of
aircraft, mobile land-based missiles and sea-based missiles. Now, having said
that, the question is: What are the cost involved? For the first time again, we
have a draft doctrine, without referrence to the costs. I will indicate to the
Members of this House that the making a nuclear bomb itself is only seven
per cent of the cost. The deploying of the bomb is 55.7% of the cost. The
targeting and the control-mechanism is 14.3% of the cost. Defending
ourselves against an attack is 16.1% of the cost. So, for developing a nuclear
arsenal, for developing a bomb, you are only deploying 7% of your
resources. The balance of 93% has yet to come. And here is a draft doctrine
which does not even tell us where the resources are going to come from.
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Let me just give you an idea as to what these resources will entail,
supposing we were to develop a nuclear-attack submarine fleet. One nuclear-
attack submarine of the quality of the 'Sea-Wolf, which belongs to the United
States, cost nine billion dollars. The total investment that the Government of
India expects under the FDI in a year, which a part of the President's
Address, is ten billion dollars and so far, we have never got more than three
billion dollars. So, to develop one sea-based missile launch carrier, we have
to spend nine billion dollars. From which are you going to get the money?
Why are you trying to fool the people of this country, just as in everything
eke? You are certainly taking the people of this country for a ride by
enunciating a doctrine which is all in the air, which has no basis, as far as the
ground reality is concerned; and you are stating to the world that you have
become a nuclear State. Sir, there is a time in the history of every country
when it reaches a cross-roads of its desting, when you have to decide on
taking a certain path. If you take a wrong decision, the process is irreversible.
This nuclear doctrine, on the one hand talks about weaponisation and, on the
other talks about disarmament. It enunciates that we believe in universal
disarmament and, at the same time, you are putting forth to the people of the
country a' programme of weaponisation for which you do not have the
resources and for which you will have to pay the price you are forcing the
people of this country to pay that price.

Sir, to develop any kind of a minimum credible deterrent, you will have to
spend a sum of not less than seventy thousand crores of ruppees in the next
ten-year period. These are not the computations that I have made. These are
the computations made by experts in the field who have carried out, what is
called, a "nuclear audit." From where are you going to get the seventy
thousand crores?

Now, you are saying that the defence budget will have to increased by
eight thousand crores of rupees. It is very interesting to note that the total
expenditure on the defence budget, annually, is Rs. 38,000 crores, which is
the cost of one nuclear submarine. So, I do not understand; what is the basis
of enunciating policies of this nature, putting it in documents like this,
without being transparent in your policies? This is what you did throughout
the course of the last eighteen months. You have made policy statement after
policy statement fooling the people of the country and persuading them to
vote for you.

Unfortunately, the people of this country are not aware of what the reality
is. Becuse the time is short, Sir, I will not talk much on this aspect, but I will
touch on an aspect which is close to my heart, which is in paragraph 27 of
this Address, It relates to judicial reforms. Again, the same palatitudes,
repeated year after year, without any reference to ground reality. You say,
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Sir, "The Government will institute effective measures to eliminate chronic
delays in the dispensation of juste." How often has the Government said it,
year after year, but what is your plan of action? How are you going to deal
with the question of delay? We know that there are delays in the dispensation
of justice, but we have not yet heard from you a framework within which you
are going to resolve those delays. Do you want to increase the number of
judges? If you want to increase the number of judges, you know, that is a State
Subject, you don't have the power to increase the number of judges.
Administration of justice is a State Subject. So, you will have to get the
consent of the States. Are the States willing to incur that much expenditure for
increasing the number of courts? At this point in time, for every million in this
country, the average number of judges is 8.5, when in fact, for every million
people in this country, you need a minimum of 50 judges. The United
Kingdom has a minimum of 100 judges for every million people. So, do you
have the resources to raise the number from 8.5 to at least 50? If you have the
resources, do you have the political will? If you have the political will, will you
get the cooperation of the State Governments? What is your plan of action? I
can go paragraph after paragraph, reading through the President's Address, and
make similar comments on each of your policy decisions. This seems to be a
kind of manifesto ready for another election. You talk here, Sir, in paragraph
27, of carrying out suitable reforms in the judicial system. What reforms are
you talking about? Please tell us. Please give us a framework. I know, You will
say that in the days to come, these plans will be placed before the people of
this country, as you have been saying over and over again, that you come up
with a plan of action which will satisfy the hon. Members of this House. I
know you will say all that, and you will keep repeating it to the people of this
country, and you will do nothing. But the time has come. We want to cooperate
with you. On behalf of my party, I want to state here that we want I to
cooperate with you ....{Time-belt)... One Second, Sir. We want to cooperate
with you; please come up with these plans. I am cocussing only on these two
issues because of paucity of time. I hope, Sir, the Government takes into
account the observations that I have made when formulating its policies. I am
exteremely greateful to the President for his gracious Address. Thank you very
much.

37t THT THT BRI : AT ITGHTEIE Sfl, TS IIUfet St & gfer gRT
3ITER <h PR gY A 31007 TR Sl §IRT U F=dTs YRITd 1 faR1g =l gl
HIRIER, HEMIEH TEART ST < HETHT Tl BT BT AU AFIHTTT o o H &
IEd a1 & 3R ST, 3T HI d1 39 d1d &1 2 [ 9 B BT SIRT A1 H 3f9
S QX SIHHTYOT H B W U1 &1 BT, S So1+ 48 URI H Ig A7 fdar &
I 48 IR H 4 fordt # o HeTeT el & 39 BT &1 Fel Wl e W R
eI 21 87, T Mieh &1 B o H U Q¥ wifdens & forg e S ¥R &1
[T dg1 AR 15T A Gfch (AT, T7 3T Bl R HeH(eH
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ST B9 I8 JRIGTETS, ARG AR MSTarare f7el # e a8 gefdl & o
TS HE &1 U8 § G SiIh D1 1 PE Y81 § il I8T PIs &1 DI A1 A8
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I8 I e TS W 99 Y | 31g 7 I ¥ AR O Uy & iR 7 HIER-HR I
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The Vice Chairman (Shri Shanatan Bisi) : Please, Please.
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A=IaR, 5 9 FRIEH &1 TRGR A R1h fhar 7, ol WReR of afed
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